
	

1 	CENTRAL. AI)MINISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 29, 67, 87, 113, 1.26, 137, 181, 212, 266, 268, 
269,277,.281,.299,300,301,302,303,31.9,325, 
326, 327, 328, 329, 331, 333, 3.44345, 346, 347, 
348,350,3.51,352,353,354,355,356,357,358, 

4 359, 362, 363, 364, 366, 368, 369, 370, 371,-372, 
373., 380, 381, 3845,  386, 388, 390, 392, 393, 394, 
395, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of 2013. 

Thursday, this the 6t1  day of March, 2014 

CO RAM: 
Hon'ble Mr.Justice A.K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

I. 	0A2912013 

C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath F-louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

2. 	LP.Lahee1 
S/o Attcka 
Thiruvathapura, Ki ltan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union l'erritory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Pa.nchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



eol- 

41, 

The Exeçutiv.e Officer 
Village (Iweep) Panchayath 
Kiltan Is1and Union Territory of Lakshadweep-682 558 

The Principai 
Governmen• t Senior Secondary School 
Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2 & 5) 
(Mr.R.Ramdas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbbsala Koya 
Malayattiyoda, Ki!tan Island 
Union Territory of Lakshadweep-682 558. 

YIaisha.T. 
S/ô. Kidavu Korna lam 
Thenakkal House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Alirnapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Razi 
S/oSjth .Koya 

1. 

PuthPyatheldc?ila 111am, Kiltan Island 
Uiion Triitory of I akshadweep-682 558 

SdMhmmed Koya C.H. 
Siofyluthukpya 
Chamayath I-Louse, Kiltan Island 
Ui1iion Territory of Lakshadweep-682 558. 

Ra;feek Khaki H.M. 
S/o Abclul Réhrnan 
Aiyar E-Jouse, Kiltan Island 
UiorTeriitory ofLakshadweep-682 558. 

(By Advocate Mi Shabu Siedharan) 

Versus 

App! icants 
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I. 	Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

Theiiector of Panchayath 
Union Territory of Lakshadweep 
Kavarathisla Ind-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl;2 & 4) 

3. 	0A87/2013 

I. 	Abdul Salarn P.P., age 43 
S/o Saidrnuharnmed 
Puthiyapura, Kiltan Island 
Lak shadwee p. 

2. 	jid Ihan, age 33 
S/o, Sajduhrnmed 

Kiltan Island 
Applicants 

(By Adcate: Mr.Pratap Abraham Varghese) 

Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

Thi.6 Director, Department of Science & Technology 
al4hd'eep Administration, 

Kaiat 1s1and-682 555 
'I 

I 	i. 
Sul 5visloa1 Officer 
O11 of th Environment Warden 
Dpartmerit of Environment and Forest, 
Kiltan Island, Lakshadweep-682 558 

The Chairperson, Village (Dweep) Panchayath 
Kiltan Island, Lakshadweep-682 558 	 Respondents 



(By Advocate 	(Mi S Radhakrishnan (R1,2 & 3) 
0 (Mr.R.Rarndas - R4) 

4 OA 113/2013 

I. Muthukoya T.P. 
Sb 	Fidave Haji 
Thir!vathapura, Kiltan, Lakshadweep. 

 SMiji 
b'ui 	Haji 

Pardara, Ki1an, Lakshadweep. 

 \'aèoob P.1K. 
Sb 	Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

 Au Mohammed 
S/oAttaka, Aliyar, Kiltan, Lakshadweep. 

5 Kunhikoya A:P. 
S'/O,Sayed Muhammed P.K. 
Arakka1pura, Kiltan, Lakshadweep.. 

 bddiaA 
cKi'cláve T.P. 

A 1 i'c'o&Kiltan, Lakshadweep. 

 4tha''var 
Sb 	Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

 S'atharC'.H. 
SboMohrnned P. 
Chadipura, Iijtan, Lakshadweep. 

 
S/oM:ohn'iied \/, 

Pakkiyo 	Itan, Lakshadweep 

 i'i t ed 	: 
/o kuhFii H, Pa!!ithithiyoda, 

Kihan, Lakshadweep. 	 Applicants 

(By Advot: Ms.Daisy I Daniel) 

Versus 
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I The Administrator 
Union Territbry of Lakshadweep 
Ka.rathi-682 555. 

2 The C}.iairperson 
Village (Dweep) Panchayath 
Ki la'-68Z 558 

 The Empiyrnnt Officer 
Kavàrathi, .L.kshadweep-682 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi 	682 555 

The Executive Offlcei' 
Village .(Dweep) Panchayat, Kiltan - 682 558 

Horticulwral Assistant 
Villàe (Dweep) Panchayat, Kiltan-682 558 

(By Advocate Mr S Radhakrishnan-R,3,4&5) 

5 	OA 126/2013 

I 	Asadulla K C 
:yousuff 

Kànnichetta, Kiltan Island 
UT of Lakshdaclweep-682 558 

•2. 	Kunhi.M. 
So Ambukoya 
Maiclurnmel, Kiltan Island 
iTofLkshddweep-682 558 

Nasar.K. 
S/o Mohammed 
Komalam, Kiltan Island 

• 	UT6fLakshdadwcep-682 558 

Saleem P.P. 
Sb Liamsa 
Puthenpura, Kiltan Island 
UT of I akshdadweep-682 558 

RaIcekP.P. 
S/oChandan 

urathu'ura Kiltan Island 
UT of I lshdadweep-682 558 

Respondents 
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S 
6. 	KyPhi 1P... 

Sb Pukoya 
Kattâmpally, Kiltan Island 
UT of Lakshadweep-682 558 

7 	 m Abdul Kasi P V.  
s1b. I,4uneei 
I n tarnveli,Kiltan Island 

UT. of L.kshdadweep-68 2  558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Uiiion Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2 	The Director of Panchayath 
Union ITeiiitoiy of Lakshadweep 
Kavatathi Island-682 555 

The Chairperson 
VillaeI (Dweep) Panchayath 
Kiltari Island, Union Territory ofLakshadweep-682 558 

The Executive Officer,  
\/illage (Dweep) Panchayath 
Kihan Island, Union Territory of Lakshadweep-682 558 

'The Envirdniheht Warden 
T)pactment ofEnvironment and Forest 
ZonalOfflce, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

OA 137/2013 

1. 	Jalaludhen K.K. 
Sb Shail Pooyalap 
Poo'alap House, Kiltan Island, 
UT fLakhad'veep-682 558. 

2 	NQQIul IslnÔI-I 

Il'oda,i<iin Island, 
U1 ôfLkha'ecp-682 558. 
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.

•tathu.11aT:K. 
Sip Ahaned 
rh6nka1ouse, Kiltan Island, 
U'i of La1shalweep-682 558 

Ameerali A.P. 
S/0 S'ed Mohammed 
Arakalapi.ira HOuse, Kiltan Island, 
UT of L.akshdw.eep-682 558. 

Ismail T 
S/O Yusuf 
Thol iyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed Mphamrned Koya K.P. 
S/b Mohammed 
Kahjipura HOuse, Kiltan Island, 
J1. of Lak.shadweep-682 558. 

Kasimkoya C.H. 
Sto Muthukoya 
Ammipura I-louse, Kiltan Island, 
UT of Lakshdweep-682 558. 	 Applicants 

(By Aocae:Mr.Shabu Sreedharan) 

Versus 
• 

Union Terçitoiy of Lakshadweep represented by 
the Administiator, Kavai athi Island-682 555 

The''l); i'rector o f Panchayath 
Union Territory of Lakshadweep 
Kavarthi Isand-682 555 

'F he Chairpeison 
Vill.agDweep) Panchayath 
Ki Itan lsland,i Union Ten itoly of Lakshadweep-682 558 

4The 	ectiVèOfflcei 
Village (Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

5. 	heLssistafitEngineer 
Electrical Sub Division 
Kiltan island 
Unibri Territor.y of Lakshadweep-682 558. 	 Respondents 



. 

7. 	OA 181/2013 

Sadakathulla A, age 38 
S/o•Kunhi. Ahammed 
Ajnad House, Kiltan Island 
La k shad weep 

2. 	När:arl1.a P.T;,age 26 
S/° Kunhi 
Pal1i:thithiyoda:House, Kiltan Island 
Lakshadweep. 

(ByAdvocate: Ms.Daisy I. Daniel) 

Versus 

The Administrator 
oion Territory of Lakshadweep 

Kavarath 1-682 555.  

The Chairperson 
ag (Dweep) Panchayath 

IKilta682 558 

Director of Pnchayat 
Deprtmnt of Panchayath 
Ka')arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (RI& 3) 

8. 	O.ANo. 212/2013 

P.P. Havvab, W/o. Abdul Salam 
Labourer, Agricultural Department, 
Agti Lsland, Rsiding at Pallipuram House . , 
Uci Territdry, of Lakshadweep, 
AIslãrid. 

(By Adocate: Mr.I Jaju Babu) 

Versus 

The Directorof Agriculture 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Applicants 

Respondents 

Applicant 
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The Administrator 
Union Territory of Lakshadweep 
Kavarani Is!and - 682 555. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

9. 	'O.A 266/2013. 

Sabir Au. K 
Kuriyathyoda House, 
Kiltan Island. 

C.P. F•iroz 
Chemmanam Palli House 
Kalpeni Island. 

K.P. Cheriyakoya 
Karuppathapura House, 
Kalpeni Island. 

I 	i'.• 
4 . 	M.C.,Jaffe 

PakkipuraHOuse 
(alpeni Island. 

I-Tabsa.. A.  
Alikorrie House 
Kiltanlslànd. 

A.P. Naserna 
Aynapura House, 
1Ka'atI Ilaid. 	 . 	. 	Applicants 

(By Avoday1r.<..B. Gangesh) 

versus 

fhe Administrator, 
ciiin i,stra ti c1i!i of the Union Territory 

bfLaksfiádweep, Kavarathi —682 555. 
flieDirector Services) 
Adi'nihistr'a.tion of the Union Territory 
of Lakshadwbp (Secretariat), 
Kavaratti - 62 555. 

pepartrntEnv ironment of Forests 
t)nqri 	of Lakshadweep, 
lvarat1i1-'82 555. 	 Respondents 
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(By Advocate:.Mr. S. Radhakrishnan) 

ID. 	O.A No.268/2013 

M. NboiulAi+ieen 
Sb. lC..Sayed Mohammed 
Mu1a'aji House, Agatti Island 
Un ion Territbry, Lakshadweep, 

B.M. Mansoor.  
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
La k sh adweep. 

(By Aqvocae: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Territor bfLakshadweep, 
Kavarathi —682 555. 

The Director of Panchayath, 
Department of Panchayath 

<Kavaratti - 682 555. 

Directbr of tSdience and Technology 
and 	v; i ro nJ!Te1;1 t ,  

Of-Lakshadweep 
a?athi..-68 555. 

Directoj(Lbour& Employment) 
Kavarathi - 682555. 

Special Officr 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhak.rishnan) 

	

II. 	OA269I2013 

Aharnied Basheer i., a g e 32 YV  

S /o T.Ouni °s' 
ArakaaháüàFjKjjtan Island, 
Lakshadve; 

	

(By 	Acate 	r.shious Kuriakose) 

S 

Applicants 

Respondents 

Appi icánt 
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I.: 
Versus 

1 	Thdministrator 
tJiici'Territor,S':of Lakshadweep 
Ka'vratii -682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavarathi, Lakshadweep-682 555. 

Directór pfPanchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan 7 682 558 

Uortidiltural Assistant 
Vi!lae(D'eep) Panchayat, 
Kiltan-682 558. 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12 0A277/2013 

Hamead;' 
DIo SaidMi.harPm 
Nambih4iHois'e > .Itan Island 
Laksk dw aep : 

(By Ad\Qcte: Mr.Grash ious Kuriakose, Sr.) 

Versus 

The Adiiinisor 
Kavarathi-682 555. 

:.., 
 

`61 rt1,f 1nchayath 
Iavaathir682 555 

'etivd Officer 
'Villae(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 
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4 	Chaiipei son 
	 S 

Village (Dwep) Panchayath, 
Kiltan-6S2 558 	 Respondents 

(By Advocate Mr S 1adhalwshnan - R1-3) 

13 	0A281/2013 

1 	TahaP 
Sib.SayidV;K..:" 
Vallomkadiyddü 
Kiltan l s l and,S Lakshadweep 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas 1-louse 
Chetlat. 	 Applicants 

(By Advocate: MrGrashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

I he Administiatot 
UF of Lakshadweep, Kavarathi-682 555 

2 	Diiectoi 
Sci.ince & Technology 
chc'tlat-682 :  556 

3. 	D,ictor QfPanchayath 
Rui al Development Depaitment of Panchayath 
Chetlat-682 ,556 

4 	Chaupeison 
Village (Dweep) Panchayath 
Chetlat-682 556 

5 	Addl Sub Divisional Officer 
Cheilat682: 556. 

6. 	Jtinior Scientific Offi cci' 
hetiat-62 556. 

7 	Accounts Offi cci 
Sccictaiiat, Kavaiatht-682 555. Respondents 

(By AdMocate Mr Sadhakiishnan-Rl-3 & 5-7) 

14 	014.No .99/2613 
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A.K. Sajeed 
Akkara House 
Kalpeni Island. 

P. 1Iaeen 
Poodyem House 
Kalpeni Island. 

AT. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandaram House 
Kalpeni Islai4.. 

5 	C. P Nooijehan 
Che.mmanamPalli House 
Kalpeni Island 

6 	A.K. Bebi 
Arakkalar House 
Ka3ni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Islar'd. 	 Applicants 

(By Advocate: Mr. KB. Gangesh) 

Versus 

The Adrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
dministratiqn of the Union Territory 

- 	of Lakshadvéep, (Secretariat), 
Ka'aratti - 	555. 

brtrnento1Agricu1ture 
Unin Territory of Lakshadweep, 
tKavarathi 682 555. 
Reprsented by its Director. 	 Respondents 

(By Adyocate: Mr. S. Radhakrishnan) 
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15. OA 300/2013 

 B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Androlt Island. 

 B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

 K.K.Moharnmed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andrott Island. 

 P.P.IJassan, age 41, 
S/o Sa)eed Bukari M.P.,Pandathpura House, 
Andrott Island. 

 M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island. 

 M.Bampathi, age 50, 
S/o Asainar, Kakkett House, 
Androti Island. 

 C.lVlohammed Kasim, age 44, 
'S/o Koya Kidave, Chettathada 1-louse, 
Androti. Island. 

 K.P.Mohamrned Yaseen, age 33, 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

 T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Androti Island. 

 B.Mullakoya, age 43 
Sb 	Kidave, Bithnatt House, Kavaratti Island. 

 P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Androit Island. 

 A.Jama1, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L. Khadeejomahi, age 47, 
D/o Buhari, LavaPakkal I-louse, 
Andrott island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B,Mohammed 1-lussain, age 37, 
S/o Kosarrima C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.Hakeem, age 48, 
S/o Siddique,Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalarn Kattu, 
Andrott Island. 

21, 	K.K.N.Khadeejomrnabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvilakam, Andrott Island. 

22 
	

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androti Island. 

23 
	

K.C.Mohamrned 1-lussain, age 39, 
S/oSayeed Ismail, Kannichetta, 
Andrott Island. 

24 
	

P.P.'Hamza, age 34, 
Koyakidave M,P., Pandathpura 
Andrott Island. 
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M.P.Khaleel, age 37, 
S/o Assainar, i"vlatharapura 1-louse, 
Androfl Island. 

P.P.1-lassan,age41, 
Sbo Abdul Khader K,, Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
Dbo Majeed, Puthiya Manzil, 
Androti Island, 

L.Pathummabi, age 37, 
Dbo YousafT., Lavanakkal House, 
Androti Island. 

I-1.K.1-iussain, age 35, 
S/o 1ookunhi, Halookakkada House, 
Andrott Island. 

M.PJ\4ohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalam House, 
Andrott Island. 

3.1. 	K.Mohammed Fasal, age 32, 
S/o .Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K .K.Mohamrned Farook, age27, 
S/0 Kunh I Seethikoya, Kerakkadarnal i House, 
Androti. Island. 

A.Rsheed Khan, age 39, 
Sbo.yeed Ismail, Aliyathara I-louse, 
Andion Island 

K.Abdul Salam,  age.33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T,M.Mohammed Aliyul Akbar, age 32, 
S/o Basheer, Kakachiyapura House, 
Androti. island. 

Basheer Karakunnel, age 41, 
S/Q Sayeed Mohammed AC., Karakunnel House, 
Andrott Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andrott Island. 

P.P.Mohammed Farook, age 37, 
S/0 Pookunhi Koya, Thekila 111am, 
Andrott island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

43 	M.C.l-Iammedathbi, age 37, 
Din Yousaf, Mylachetta House, 
Andrott Island. 

Ddulathabi, age 33, 
Dbo Kidave, Lavanakkal 1-louse, 
Andrott island. 

Guh.ar. Madeena Beegum, age.37, 
DboMphammed B, Aliyathara House, 
Andrdtt Island. 

46 	K K Pookunhi Koya, age 36, 
S/ôtçoob, Kolikkatt 1-louse, 
Ahdrtl Island. 

47. K.Deresh Mohammed, age 36, 
S19 Sayeed Mohammed, Kachashada House, 
/\ndrott island. 	 Applicants 

(By Advocate: Mr,K.B.Gangesh) 

Versus 

h. 
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. 

I . 	 The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayais 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-68255 5 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Offlicer. 

Faisal j-\meen 
S/o Pookoya N 
Achammada 1-louse, Androth. 

Mohammed Shamsheer M.K. 
S/ôl3äthesha U . P. 
i\'layamkkada I-louse, Androth. 

Mohammed Asker 
S/O Seethi 
Aliyathara 1-louse, Androth, 

Noushakhan M.K. 
SIoSied lKoya 
Mayamkakkada 1-louse, Andioth 

9 	~1'il..Imed  Kasim P P
idave, Palathupra House, Androth 

Abdül AR bar 
S/ 	ibair 
Paiiclath Puthiya Pura 1-louse, Androth 

Mujeeb Rahman 
Sb.o Ibrahim 
Aiiyathara I-louse, Androth 

12 	Siia K I 
si/di mi Koya 
Ktn3i. math i Ho use, Andi oth 



Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Moharnrned Abdusalarn T 
S/o Abusala 
Thechëri 1-louse, Androth 

Muhammed Rafi 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Müharrirned Khaleel 
S/oAi5dulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 

herikka1 Puthiyapura House, 
Aniroth. 

(By Ada 	Mr.S.Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



I 	 .-:..,..'..I±__............ 	-- 
rij 

16. OA.301/2013 .. 
	

. 

1. 	Attakoya TN, age 44 
Sb IçiiaThankga1.. T, 
1 hailath Va liyakkattu 
Androth Island 

2 	Sayecd JKoya, age 43 
S/o KbyaKi.dav.e, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyammada House 
A n d ro th Island. 

Yousal.age60 
S/o Ahammed, Kandalath House, 
Androth Island. 

5 	MuJeA Rehman, age 35 
Sb Koya, Käiachetta House, 
Andioth lslahd 

AbdulNasar,ge  38 
S/o:i"Ja.11a Koya Kunnashada House, 
Androth Islaid. 

Mohammed .Bsheer, age 37 
S./o Yacoob, ..l lyathara House, 
Andioth Island 

8 	Shihaudieer, age 35 
Sb Sayee1Kdya, Pandath Puthiyapura I-louse 
Andioth Ijantd 

 
Pookoya, age 4f 
S/pKoyamina,Mayampokada House, 
Andioih Island 

Noufal, age 43: 
S/o.JKoyaiaKøya, Thacheri House, 
Andioth Island 

11 	Asil,age37 
Sbo$cethi, 'l hchci 1 Moosathada House, 
Andioth Island 
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1-Jasan, age 30. . 
S/ Jna!ud1eeti, IK.adiyammada House 
ir.drbth' s'1ñd. 

Moha)inéd Rafeek, age 41 
S/bAyshommabi, Bilutheth House, 
Androth I1and. 

Jalal,age37 
S/o Kunniseedhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/b Koyamma, Pochalam House, 

	

• 	Androth Island. 

Abdul Hassan, age 51 
S/b AbduJ Khader, Karachetta House, 
Aiidroth Islaii °d. 

	

• 	17. 	Koya,ge48 
Sb Sayeed Mohammed, Thacheri Moosathada House, 
Androth I!ànd. 

18. 	Bshecr, age 7 
S/b Kiddve, Mbpdarnpura House, 
Androth Island. 

19 	Muhaimed 1-Itissain, age 42 
Sb IIamepd,Azhikakern Pura House, 
Adbth 11nd. 

20..Jabbar,àg 39 

	

• 	bo Nl!a Ko, Kunnashada House 
And roth Islabd. 

JAoharnrned Ljyaudden, age 33 
$/o Sayced Tylbhammed, Neelathupura House 
Androth Island, 

Habed,:age 4 

	

• 	&/o S 	6 a Mjiamied, Kunhali House, 
ixridrot1i :{sjan, 

23 	Sha1u1 iTame, ae 33 
Sb r(idave;.bdamkakkada House 
Anroth ls1nd. 

• 	24. 	Ràiad Beebi, age 46 



Sb S iddeequ 4iyana1akam House, 
Andioth J s l an hdt 

25 	Indcen, age 60 
SbAhammed, Kandalath House, 
Andioth J s l anrd I 

26 Mohammed Saleem, age42 
Sb Sayeed Mohammed,, Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
Sb Thangu Koya, Pentamve!i House, 
Andioth Island 

.28.. 	Sieeque,age43 
S/o Kidave, Mddi.yothada House, 
Andi'oth Island. 

29. Shanayasg33 
Kunhi IKoya, Pochalam House, 

Androth Island, 

30 	Pookunhi, age SOn 
S /d 1Kidar, Aliyathara House, 
Andioth IJand ........ i.  

31 	Ka1ee1agc 39 
/o Buhaii Aanakar House 

Aidioth Island 

' 1 	 I 

32. 	Jllyas,age 3.6 
Sb I-Iamza Koya, Aliyathara House, 
Androth.Js1ad. 

33 	Mohammed sheer, age 39 
S/p Sayced v'Iohammed, Aliyathara House, 
Andjoth Island' 

34 	M0ha0Mè'1jàfi, age 33 
S/oSayeod Isiçithil, Altyathara House, 
Andioth Island 

35 	Cheiiya Koya, lage 46 
S/o Kadet, Matharapuia House, 
Andioth Island 



Mohammed Salcem, age 33 
Sb 	Koyamma, Kannipura I-louse, 
Andioth Island 

37 Shamuddeen, age 33 
Sbo.Abdul Kadei, Belichetta House, 
Andioth Island 

38 Kunhiseethi,age 47 
S/o Aboo Sala, Lavanakkal I-louse, 
Androth, Island.. 

Yacoob, age 45 
Slo Sainddcen Kunnashada House, 
Androth Island. 

AbdulJabbar, age 38 
Sb Sayced Mohammed, Kannichetta House, 
Androth Island. 

Jamal,age4l 
Sb. .,Sayeci, Bukari, Bidumkattu Bilutheth House, 

jdjotht's1and. 

 
1)10 ,Sa.yecq 136kari, Thacheri Biyyada, 
Aniroth Island. 

Sajina Beuiri, age 29. 
DboNallal<oya, Lavanakkal House, 
Androh Island. 

Shaaiias Beegum, age 28 
1)Ic ]uiihi Ko'à, Lavanakkal House, 
Andiot} ild. 

45 	Siad :Ih 	ge 32 
$b9 Pookunhi, Rahrnath Villa, 
Ahdioih Islárfdl 

141mddeehP.P.T, age 33 

Sc Nsa, Chódath I-louse, 
AicIroth isahd. 

Ibal,age 42 
SIp :Yousaf Pndaram House, 
Androth Isiaid. 



lIassan, age 39 
S/o Sayeed Bukari, Matharapura I-louse, 
Androth lsland 

Mohammed Saleem, age 38 
SIQ Yousal, I hailath 1-louse, 
Andi oth Island 

Mah.mmbd  Musthafa., age 36 
S/a . Pookoya, N.eganmada 1-louse, 
Androth Island. 

51, 	Koya,age36 
S/a Attakoya, Math ii I-louse, 
Androth Island. 

52. 	Kamil,age4l 
S/a Muthu Koya, Palathupura 1-louse, 
Androth Island. 

53 	Mif,agc30 
Sb 	ccthi lKoya, I avanakkal House, 
Andi oth Island 

Skari'a, age 2 
S/a N1uthukoya, Bilutheth I-louse, 
Androth Island. 

Salih,age37 
S/a K un ikoya,:Aynamada 1-louse, 
And roth lslwd. 

56 	Rahmathulla, age 39 
S/a S iddecquc, Bi lutheth I-louse, 
Androth I slaid. 

Mohamed NIam Naser, age 40 
S/a Sayced.Mo hammed, Palliyet I-louse, 
And.roth lslaiid. 

Sayced Mohammed, age 42 
S/a Kasimi, itchadapurakattu 1-louse 
Andrath. Island. 

Anvar1:lussaid age 29 
/a lpIq.kya,. Kunnashada I-louse 

i\ndioth lsldnd 



I 

' Habeebu Rahrnan, age 28 
Sb Sayeed Mqharnrned, Kunne! I-louse 
Andioth Island 

61 	Rasheed, .ge33 
/o K oy, I<aikada  House 

Andioth Is1drd 

62 	Chei iya Koya, age 32 
Sb Aboo SaI'ah',Perurnpalli House 
Androth Island. 

Mujeeb Rehman, age 37 
SboSayeed Buhari, Karakunnel House 

• 	Androth Island. 

N.o.ufèl K, age 33 
• 	SjoIattaya Koya, Cheriyadam House 

Andioth Island 

65 	Abdul  Samad, age 45 
S/6 Koyarnma; Karakkada House 
Andioth Island 

66 	Shamsu Shurnoos, age 34 
S/o CheriyaJKo. M., Pentamvilapura House 
Androth Iland. 

67 	MohamrnedAbdul Naser, age 308 
1.6.,  Ja!eel N)IJKottiathattu House 

Andi oth Isldnd 
It 	

I 

68 	Mohamrred ]hahu11a, age 33 
$/o Koy811n1koya, Na! Ia! House 
Andioth Is1rd 

69 	Iathu!1ah, kge 30 
Sb Kunhisethi, Pci unipalli I-louse 
Andioth Island 

70. 	Iiya.age9. 
S/a Shaik Ko'a P S , Pentambelipura House 
Andioth Island 

1 	 1 	I 

71 	Niaiage 311 
S/p Kida P 	Pandathu Lavenakkan House 

/ 	Aidioth Islahc 



...,*. 	I .. 	- 

72 	Rabmat, age 42 
S/a Pookutty M. , Mathi1 I-louse 
Andioth Island 

73. :Moharñmed Hassan,.age 37 
Sb Sayccd Mohammed, Achammada House 
Andioth Island 

74 	Shamsudcen, age 32 
S/o Muthu Kya K , Nellai House 
Androth IsiI. 

Mohaiime.dNseer, age 28 
S/pMuhammed, Pentamvelipura House 
Androth Island. 

Raulath Beegurn, age 29 
Sto Thangakoya, Arathupura House 

ndroth Islind. 

Fathahuddèeri, age 38 
S/o K idave U.K., Makket House 
Androth.:tlà.iid. 
ii 

	

.... 
	. 

78 	Badaiu Mune, age 32 
S/a Abdul Khadei, Moodamputa House 
Andj oth Island 

79 Mohammed Mstafa, age 33 
S/o Ahamrnadiya, Jabalpuia House 
Andiath Island 

80 Mohammed Kasim, age 47 
S/a Kida'cV K , Makket House 
Andioth lslal?d 

81 	MohanThed ' Aboosa1ih, age 40 
S/a SayecdMohammed, Bilutheth House 
Andioth Island 

82 	Kunhiscdthi, ae 47 
S/a Yousa1, Iylethaiapuiakatte House 

iiroth .Islaijd. 

83. Habsa KO/e 42 
S/a Ahâmmqd Makkett I-louse 
Andioth Islaiad 



• 2,7 

Attakoya, age 49 
Sib.Yacoob, Aiiyathara House 
Androth Island. 

K1al,49. 
S. Syeed, Cherikkal Ptithiyapura House 
Androth Island. 

Fathhii11a, age 34 
S/o Sayeed Mohamrned,Palliyett House 
Androth Island. 

Basheer, age 55 
j'hacheri Moosathara 
Androth Island. 

i\Aohanrned Farook, age 33 
St Nal lakoya .L., Tharampall i Makket I-louse 
Ahdroth Island. 

A6dosalih, 431 

S/ç SIaik Koy, Moosakada House 
Aridroth Island. 

• 90. 	alebm,ae 31 
S/oSeethi,Karakunnel House 
Andrith slard. 

91. MohammeaKasim, age 33 
S!o Sayed qharnmed P.C., Pathada I-louse 
Ahdroti. Islail. 

92. çhei' tyakoy 	, age 44 
S/Kiyr.Lavanakkai House 

Mohmmedssain, age 41 
S/0 Sayeed Imai!, Kandalath House• 
Androth Islani. 

Sabir Khan, age 3 3 
Sb iQyamnakoya, "Thattarnpokkada House" 
Ahdroih islard. 

1Iss,ag43 
Svo S'dBiilcari, Podamkakkada 1-louse 

-1 4  

Adth iThhd 
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97. 

wort 

DI 

SO 

103. 

105. 

iir 

107 

Akba C , age 33 
S10 Attakoyd K Edayakkal House 

drotti Is 11rd 
) 	t 

Abdul Vahab age 33 
/o Thangakoya P , Kunchali House 

Andioth Island 

Mohammed Musthafa, age 42 
Fdayakkal House 
Androth Islahd. 

Navas, age 25 
S/a l-Iussairi,ThahiraManzil 
Aidroth [slnd. 

hanavas, ag 33 
Sb Shaiafuden, Mathil House 
Andioth Island 

Hassan, age 33 
Sb Seethi M, Lavanakal House 
Andi oth Island 

Mo. 	.Basheer, age 42 
S/a Ypusal, Nellal House 
/idroth Island 

Sh$Øei,dge 36 
S/p NalIa Koya, Kunnashada House 

Anclioth Island 

Zamul Abid, age 26 
S/a Kidave K , Palliat House 
Aidioth Lslàrid. 

Muthu Koya age 39 
S/a Kunhi eethi, Makkette 
Andioth Island 

Jylahammcd Mukhbee!, age 30 
S/p Koyammakoya, Kerakkada House 
Andoth islap 

41  Shamuud 	eeerr, ag 27 
S/a Koya Kidave M P , Pandathupura House 
Andiath Islard 



1108 Shihabudheen age 27 
S/p Muthu 'Koya, Pandathupura House 
Andioth [s1aid 

 Uba:dullt,ag29 
S/0 Sathai, Kanrnpuia House 
Androth Island. 

 JalaLage49 
S/p YousafP. Mopd.thüra House 
Androth Island............ 

 Kidavi,age.55 
S/o Indeen 1\4.,,Biriyamrnada House 
Androth Island 

 Kidavu,age59 
S/a li'jb, Mèkkat I-louse 
Androth Island. 

 Mohammed Salahudheen, age 26 
S/oKpya TiP., Kandeth House 
And 0th Island. 

114 Moharned Shakeer, age 22 
S/o IKunhiseethi, Makket House 
Andoth I1and 

115.1 Mohaime 	Aithaf, age 24 
S/a Jamal, Mayornpokkada House 
Andi'bth Island.. 

116. Abdul Gafoor, age 28 
S/a NJ1akpya T., Bappathiyoda House 
Androth Island. 

117; MohaHiedYathiya Khan, age 23 
S/a 	Ki, Mathil 1-louse 
Andioth Island 

118 Nl1a Kbya, age 39 
S/o  Pi Khadei 4  PC, 
Androth 1,tarid 

119. lKunhikoya, age35 
S/o Ahmed,i.dnnikam House 
Androth 1s1ard. 



120 Zainul Abid, age 4 
Sb Assainai N P , Kandalath House, 
Andi oth Island 

121 fVlohammed, age 50 
Sb.o:Abdu1 KIader,.Kaval Chetta I-louse, 
Andi oth Island 

122 Abu Nasit, age 36 
Sb S iddique, Kunnashada House, 
Anddth Island. 

Mohammed Abóo Salih, age 37 
S/,o Musthafa,. Ammelam House, 
Androth Island. 

lKoya,age37 
5/0 Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

Mohammed Rafeek C.P., age 38 
S.o Sayed, qherikkal Puthiyapuram 

ndroth Island.. 

Mblrhiecr aafek, age 40 
Sb .Ud<as, 13 ilutheth House, 
Androth IsIan. 

127: Mukbcel ,ge28 
Sb Majeed L ., Perumpal Ii House, 
Andojh Island. 

Iasheed JKhan, age 33 
S/(i Kicve A., Biyyadachtta House, 
Ahdroth Island. 

4 äiiid)odk, age 31 
tcu9'ü'n.ne! House, 

A n d r :o th Island. 

Rahmau1lah,age 31 
S/ç Koya.mma.K.P., Bappathiyoda I-louse, 
Androth Islahd. 

Mohammed Kasim, age 30 
Sb.o  .Nallakoya.j 1'ennashada 1-louse, 
Androth ls1iL 





144 Sayeed Jsmai j,  ae 58 	 S 
Sb Adu1Ia P1  P, Pudarnkakkada House, 

145 Amjath Khan, age 28 
Sb B uniyaimn, Ammelarn House, 
Andioth Island 

Mbharnrned 1qb1, ag3.8 
S/o Nal lakoya,:Perumpally House, 
Androth Island. 

Pcokunni,.ge 6 
S/o Yousaf1-1ji• .Bappathiyoda House, 
Andioth Island 

148 Moharnnd tasheei, age 38 
bo fKidave A, Mayarnpokkada House, 

Andioth Island 

149 Cheiiyakoya, a ge 36 
S/o lKunhikya 1?., Thacheri House, 
Andi-oth. Island.. 

150 Nasccmudheei K S P , age 28 
S/o. Abdul Khadei T, Karachetta Sarommapura House, 
Andioth Island 

151 Abdi1 	age 41 
SO Sayeeduhari  M , Kunchali House, 

di:bihIlahd. 

152 Liabiahman, age 31 
S/o Kunnikoya M P , Chekummada House, 
Andioth Icland 

153 Kuihihi, agc 46 
Sb Kadet, P.iurnpalIi House, 
Andioth Lsland 

154 P 	rn áthum'ai, ge 52 
I)/p1 Ko'dnniakoya, Kolikkattu Naduvilkarn House, 
A n d rb fli Jlarid 

155 	a6y01h, ae25 , 
L3o F1ana Koya,Aliyathara I-louse, 
Andioth I1ad 



. 

I 

156 Seethi,age6o 
Sb 	Assairai, Pachanal House, 
Andioth Island 

157 Sadakkathulla, age 3 
Sb 	Buhaii V K, Chettapokade House, 
Andioth 11and 

158 

F 

•• 	• 

BashLel, age 40 
SbSayeed K , 1<.unrinashada House, 

ndrqth 1sand. 

159 Mohammed Kuiaishi, age 25 
• S/p.Sayeed;Mohamrned, Karakunnel House, 

Andioth Island 

160 Snaj,age47 
• SboKidaveK., Kunnumpura House, 

• Xi.idrotfi. Island.. 

161. 4oha.iimed RA, age 31 
Sb, Hamza KoyäK., Pathummapura House, 
Andioth Island 

162 Aainul Ad, age 26 

	

bi:NAfI 	1K C ,Palliyat House, 
Andr4ti Islandyi  

163 Abdl Jabbai, age 35 
S/6 Kunni Seethi, Makkett House, 
Andioth Island 

164. Sajeed. Mohathmed, age 54 
Sb Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age7 
D/ 	Oucf 1K , Fhacheri House, 
Afld.loth jslahd 

	

I 	1 	I 
13a1 kes, age 3 / 
[)/o Koyanrnakoya P , Thacheri House, 
Andioth Island 

Yak.x.b, ag;4Q: 
Sb Kidavu K, Ammelarn House, 
Andioth 1slad 



• 
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68. Mohammeçi Rafee, age 42 
Sb Koyarhmkpya, Mayarnpokkada House, 
Androt1i 11aid. 

Mullakoya, age 47 
Sb Majeed, K., Lav.aiakkal House, 
Androth Island. 	•. 

okunhi,a Po 	g 46 
Sb Kidave P., Amn1a House, 
j\ndoth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bppathiyoda House, 
Androth Island. 

Kadecja,age51 
Dbo Kidave K., Thacheri House, 
Androth lslahd. 

Mu1laj, age 4 
D!o Kida'e, ft Palathupura House, 
Androih 1iid. 

Manzoon1'i 	yeed P.P., age 25 
SboMP °  ...Faelil1ah, Purathikkatt Puthiyapurarn, 
Androth TsIaiid: 

All Akbar K.;ae 25 
Sb Chcriyakoya, Kannathimada, 
Androth Island. 

Mohainiedajcem, ag 33 
S- '/O'Shaikoyali Kunhal I 1-louse, 
Aidoth I1aiid 	 Applicants 

(By Ai 

Versus 

1. 	I lie Adniinistor.  
AdII)ims-tration of the UT of Lakshadweep 
1Kavrathi 6g2 55.5 

2, 	1)elartmeI11 ogricu1ture 
UToI'I akshadivVeep, Kàvarathi 682 555 
ipt'esent}d,b2 i s Director. 

3. 	15ircctqfPan1iayats 

. 
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• Depaitrnent of 
4dniif9tr6ti6n pf the UT of Lakshadweep 
jniatiiL 82 5 5 

I 
4 	)'iIiae 	eej) Panchayat 

ndiotli'Is1n tepiesented by its 
IxecuUve Oflicer 

(By Acl\'Ocae: M.Sadhakrishnan) 

17. OA 302/2013 

1. 	Jaffer,age35 H 
S/o Babuj.an Panetheçhetta House 
jjnj island. H 

2 	Fatooque,age33 
House 

Aminisland 
I I 

3 	Abdulla Koya, age 50 
S/0 Attakoya, Mahka House 
Ahiini .ilad. 

4 	Nallakoya, age 40 
S/o Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

5 	Ah'Moharnnied, age 47 

	

1. 	II 

Sb I\4oharnnied, Kombam House 

f 	.I 

II 

6 	Shaia4'udheen, age 36 
o Kidave, Kotiechetta House 

Amini sland 

Jbba 1'.C,age:36 
S*/ .q Cheriya Koya, Purakkachetta House 
Amini island 

 'ousa1, age 36 
bo 1S.ade, I3el iyachadachatta F louse 
nii i s1and t  

........ 
II 

	

I1 	4 	1 

9 	Muthoyagc 33 
SIQ Say&d SIIe'ikoya, Marnpui am House 
Aiihi is1id. 

(By Advoate Mr K B Gangesh) 

Respondents 

Applicants 



1 
Veisus 

The Administratoi 
Adm i nisti ation of the UT of Lakshadweep 
Kavaiathi-682 555 

2 	Diicctor of?anchayats 
Depaitment of Panchayats 
Adminiti ation of the UT of Lakshadweep 
Kavarathi-68.2 55.5: 

District Panchayat 
Amini represented by its 
Executive Officer. 

Village (I),w.eei3) Panchayat 
Amini Island represented by its 
E•xecLitive Offlqer. 	. . 	 Respondents 

(By A.vc?cate:N4r.S.Radhakrishnan/M/s Sheriff Associates) 

18 	0A30312013 

1.Aboobakei P , age 41 
/oKiuihikuiihi,PalIam -louse 

Kavarathi 1sInd, 

2. 	Must.haFa.13.I.L,ge 45 . 
/o Saye.ed,: jakákada House 

I<avaiathi Island 

3 	Mohapc'd ShdfiM , age 34 
Sb 1-Ianzath,f\4, Malika House 
Iaaiathi slahd 

4 	Abdul NaziP,age43 
c/o ChciiyakoyaK , Aynipuia House 
Ka\'alathi Island 

5. 	YaoobK.Pg.41 
S/oJK,idave U.EP Kuttipapepura House 
lavarathi Island. 

6 	Ahl<oyaK, agd31 
Sb l3ah4 P., 	liyam House 
1<clvai cithiIslap 

I 	Il 

fl 

. 
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7 	Mujeb Aelinian U P , age 34 
Sb Alikoy'a C K, Uthampokakada House 
Kavajatbi Island 

8 	l haig1oya, V P n age 43 
Sb Ukkas, Vadakki1apura I-louse 
Kaviathi Island 

9 	Mujeeb Rchman B, age 30 
Sb Fhangako'a, Birekal House 
Kavatathi Island 

10. 	Sajitha P., age 32. 
1)bo Au i Aiadani, Poovinoda House 
Kavarathi Island. 

H. Basheei P 1 , age 44 
S/o Mohammed Pallipura, Puthiya 111am House 
K.avathi Islahd. 

12 	Abdul Ra1ce1 K, age 44 
S/oi Ahmed Kaurnrnada, Kadapuiathaba House 
Kavaiathi Island 

13 	Salccm A.P. ,"age 34 
$b.o Mohammed C P , Athampapepura House 
Kavuathi Island 

14 	Mohammed 1-1iissain PA , age 29 
Sb Khalid l-laji 1< P , Puthiya Alikorn 1-louse 
Kavamathi Island 

I 	

I 

15 	Shaj.han 1 ['K,age.35 
Sb IJamza, thiiinikad House 
Kavaiathi Jslaqd 

16 	Anwai A P,age 39 
Sb Muthu, Aynepwa 
Ra\'aiathi Island 

17 	13aheei S,age35 
S/0 I 1amzth A I , Saflyabiyoda 
Kavaiathi Island 

J I  

IlIlt 	I 

18 	Ukkaâg45 
Sb Abdobakej, Melillam 
Kavai athi,1s1and 
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1 9 	1-1amz4th, age 27 

	 I 
Sb Uman -Taji, Aynepuia 
1avaialhi Island 

20 Mujeeb Rehman, ag 38 
S/o 1-Iamzath A I , Safiyabiyoda 
Kavatathi Island 

Manikfan K.P.,age 30. 
S/o Abdulla A, Kuttith.ppura 
Agatti 11and. 

11iday.athula SJVL, age36 
Sb Harnzath .11 1<., Subaida Manzi 1 
Kavatathi Island 

23 	Ansat PP,agc3l 
Sbo. Chenya Koya K P , Pakichipuia 
Ia'aráthi Islaiid. 

Suliman K.J .,.age 38 
Sb.o !Kidav UP.., Kuttipappepura 
JKa\'aradii Island. 

YàcOob:C.P. age 40. 
S/0 \Tousuf  P , Puleenakeel House 
Kavaiathi' Island 

26 	Nizdn k P , age 34 
Sb Zaki iah ?  Koch ipura House 
Kavatathi sand 

27 	Salcern V ac 9 
Sb0. Hamznth Vëloda House 
Kavatathi Island 

28. 	AtakoynB;,ag41 
Sb Aboobacket M 1, Bit ekal House 
KcI\ cli athi Island 

29 Nauhad V ,ge 30 
S/o Kra 4hii iN4 C, Palliveedu House 
Kavataihi I s I an l 

30 Mohmmd iuba1 K K, age 31 
Sb Kasrni P V , Kunnamkalarn House 
Kavatathi Island 



• 
Cherdipapada T-Iouse 

Kavaiathi Island 	) 

32 Mohammed Rafi P , age 38 
Sb Chciiya Koya Palicharn, Pulipinnakad House 
Ka\'alathi Island 

k ....... 
33 	Pookoya P P , age 48 

S/a Babujan M , Puthiyapuia House 
Kiltan lslahd 

34 	1-lussainali K P , age 33 
S/p. MuhamiiidC., Kuttithayapura House 
Kavarathi Island, 

35. 	Silaimah M.,àge 37 
S/o 1-Iaiiizath M, Maidanoda House 
l<à.varatlii Island. 

36 	KajallussainC, age37 
S/o. Ahamme'd K han T.P., Chungam House 
Kavaiathi island 

37 Mdjeehman T K ,age 38 
S/a llitrilikad House 
Kavatathi Island 

38 Mohammed Shafi K P , age 32 
S/oS.a'e.dPboA;. Kakachiyapura House 
Kavaiathi Island 

39. Mohammed Rail B , age 33 
,/o Attakidave T P , Beeranthoda House 
Kavaiathi 1sland 

Elil R&eage 3 
S/a 1Iuthu 9ileenkeel House 

El 

42 



., 

46. 	Sharâfudheë, age 24 
S/AIi A., Poo\in6da House 
Kav.arathi 1s1and 

(By Adyocate: M.K3.Gangesh) 

Versus 

The Adñibisràtor 
iiiisIripi of.the UT of Lakshadweep 
marc  

Tpmet fgricu!ture 
UT [ Lakshdweep 
Kavarathi-682 55 represented by 
its Iirector. 

Director ,oi?ànchayats 
Depiii.mt .f Panchayats 
Admiriisridn4  bf the UT of Lakshadweep, 
Kataathi-62.'555. 

4 	ict Pcflchdyat 
K'i.!ii 	 by its 
Execuli 'e Oilier. 

5. 	Vi11ag (Dwe) Panchayat 
IKavarathi .s!.and.represented by its 
Execui,k' Offier. 

(By Ad\'ocate: Mi'.S.Rdakrishnan) 

19.  

1 . 	L.ç.ie,  
/o 	 694 Jaththmeectta House 

4i)iiu t[aid 

Ap ph ca ilts 

Respondents 



02. 3C Fathuiharnn, age 33 
S/o Hàssainai Beliyachada House 
Amirisland 	I 

3 M Khalecl, age 38 
Sb 	Khadei, Marnanoda House 
Amini Island 

 P.:l.Siraj,age ; 31 
S/o Abusaia,Putjiyaillam. House 
Amini Island.: 

K.K.Razak, age 27 
S/o.Khade!:kya,Kunniyata1Tikakkada House 
Amini Island 

6 	PAshiaf,age3 
Sb Ahamed, Pallam House 
Am mi Island 

K C..Mbosa, age. 44 
S/oAttakoy; Keelachery House 
Aminl Islaid. 

B.Kasiiikoy ae 42 
Sbo.C.henyakoya, Balapp House 
Ammi 1land 

9 	C B AtaJoya, age 41 
Sb I 1al71sa1oya, Chnmthabelli House 
Ammi Island 

10 	Raheem , age 33 
Sb AbdullaIoya, Madam House 
Aimni Island 

II. 	Pookuhhi 
5/0 T,C..Yo.usif, Noormahal House 

in.i kland. 	. 	 Applicants 

(By Advocate 	k B Gangesh) 

Versus 

I 	llieAdiiistator 
Adminisu ation of the UT of Lakshadweep 
Kavaiathi-682 555 
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3. 

ri 

Diiectoi of P-irchayats 
Depa.itmcnt9f Panchayats 
Admirusu auön of the UT of Lakshadweep, 
Kavwathi-682 555 

Diiectoi of Education 
Director ate of Educatioi 
Adm inisu ation of the UT of Lakshadweep 
Kavaiai.hi-682 555 

Vi.Hag .(Dwep) Panchaat 
f\ mjfl : i  Island represented by its 
Execuiive•Officer. 

. 

I e s pond e us 

(By Advocate IM r. S Radhaki ishnan) 

20. 	O.A N. 32512013 

Mnhanmed Abdul Razak 
5/6. U.K. NàlLa.Koya 
Atialada House. 
,\nd rotU Island. 

K:.;Moosa.. 
Kandilam I louse 

3 	Ilama1oya B 
S/ Abdul Kader 
13u iyanimada I louse 
Ai'dr6t Islad' 	 . 

(By Ad.\'ocate Me'.  K... .angesh) 

I. 	ITh Administratbr, 
Adminisuation ol the Union Tetiitoiy 
6T,1akhad eep, Kavarathi - 682 555 

2 	Fhe Diiectoi '(Se11vices) 
Adiiinisti atin of the Union Tei i itoly 
ç[ Lakshadvcp (Sect etai iat), 
Kcivaiattl - 	 1,555 .  

. Deparment of.,1i v i ornrnent of Forests 
Unibn lert'itdry.of Lakshadweep, 
Ka'arathi H 682 .555. 

Applicants 

Respondents 



Jehangeei' A.l.,age 32 
Sb 1-lameed, Al lapura 
Kavai'athi 1smnd. 

Shajahn 13., ag 35 
S/so 1K.iclave, Ia.dayi 
ia\'ar.ahiisland. 

(By AdvÔditê: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Adminisu'aiion of the UT of Lakshadweep 
Kac'arathi-682 555. 

2. 	Diicétoi' o1P'ohayats 
artyiient Qf:lanChayatS 

bfthe UT of Lak•shadweep, 
lithi-6829 55 

3 	Dcpumeit of Science & Technology 
Union lerntory of Lakshadweep 
IKavarathi-682j55 
represeitecl by its Director 

4 	Village (Dwccp) Panchayat 
Kavaiathi Island iepiesented by its 
I \eculivc ()Ificct 

(By Advocate Mi S Radhaki ishnan) 

Applicants 

Respondents 



S 
22. OA 37/20 1 

77 

U 00k ige 40 
/o Kunhikoya, Pulippinakkad, 

Kavu athi Island 

2 	Umrnei 1 aiook, age 38 
'10 \/ P Kasmi Kai tholapiu a, 
•Kavarath.i;isiand;::.:1 

(By Advocate: Mr.K,B.Gangesh) 

Versus 

'ftc Adninisurator 
i\dminisiraton of the UT of Lakshadweep 
Kavarathi-62 555. 

2 	Dii cctoi ol 1anchayats 
Depat lmc nt of Panchaycits 
Adnunisu cThfl of the U1 of Lakshad\veep, 
Kc1\aidthl-S2 555 

[)parhem of Environment & Forests 
Union Iemroiy of Lakhadweep 
Kavaraihi-682 555 

\'illage (l\'ç.p) lanchayat 
K,  a \,/.a  ra thi Island i epi csented by its 

: xecut i v 'Qffj cer  

(13)' Ad\'ocale fvli S 1..adhdkI ishnan) 

23 	ÔA 32812O13 

SaifullaCP,agc34 
S/i\4pjT. dod: -laji, Chendipura, 
Kd\'ai thi 

2. 	Sai nu! Haiced.P,, age 39 
S/u Aitai K, P., P,okara Chepura 1-louse, 
Kavaathi:; 

3 	i\'iohanimcd K P , agc 35 
S/o I IdiTi/cI.th13 P , Kai utholapua 1-louse, 
Kavaiathi 

4 	
Pall 

Abdu 	 41l Kdicm P , age 
S/u i\'1ohannc.d, 	am 1-louse, 

A ppl i can is 

Re spoii dents 



a\1i1: 	•. 

padam i-louse, 

:B.Gingeh) 

Versus 

5. 

(By Ai \,.ê c.t e  

S 
	 4.5 

A pp1 i ca nts 

The Admiiistrator 
Administration hf the UT of Lakshadweep 
KavHthi-6S2 555. 

Di retoi' of Panchayais 
Department oF Pctnchayats 
Administration of' the liT of Lakshadweep, 
K'aráihi-682 .555. 

,Directöi' of Fducatioi1 
Dirè'ctóraié of Education, 
Admin istra1ion of the Union Territory 
of La1<shadweep, Kavarathi-682 555 

Yillage (Dweep) Panchayat 
Kcivarathi Island rcpi'esnted by its 
Lxccuti'e 	fIcei'. 

(By 1-\voctc: Mr.S.Radhaknishnan) 

24.A329/2Ofl 

1 I lir Bêgih 	.M., age 38, 
o urn Razed, Madeena Manzil, Kiltan. 

Siipei'visor, Coin TwHting Centre Ki Itan 
Dstnit Pancha)a1, 1(1 itan. 

S hahu1 l-lamceIP,K., age 50, 
Sb Sayed Kya. P.S., Thottathakkara 
Store K&eerCurn Clerk 
Coin ''istin 	etré Kiltan 
1)kti'iciPanchayát Ki han. 

LK.Nenideen, age 33, 
S/oS''& AçhiiIla Koya. 
l( undanhlu4!am,. Ki han 
l'ielpbi', 'Coin Tvisting Centre K iltan 
Disinict 1anc1'iaS'at, Kihan. 

Respondents 

Applicants. 



.vlj 	,.i• 	 ---..------.-- . 

(By Advoctc lvii P \/Mohanan) 

	 fl  
Vei sus 

I 	71TIC ,  '\dminis' atoi 
Administi ation b f the U'I of Lakshadwecp 
I(avii atlu-682 555 

2 	Dii ctoi ol Panchayats 
Depai tment f Panchayats 
Administi ation of the U1 of Lakshad\\'eep, 
Kavarathi-682 355. - 

3, 	The Chief Executive Officer 
Dist riot Panhayat Unit 
Ki I tan, Union TerH tory 
of Lakshadweep-682 557 	 - 	 Respondents 

(By Advocate: Mr$.ladhakrishnan) 

25. 	6A331/2013 - 

F1ussain K C , age 34 
S/c Sciyeed MOhammad A M 
Kointt'ly'-.1'1'116hatta (I-louse), Agatti Island 
WOlLakShad\1eep. 
\'oikirg is asqai labourer in the Department of 
Science & .T-phhólogy, Agatti, Lakshadweep. 

I lydei P 
S/0 S1yed : BiJhàri Haji U. 
Pokkcihappada (House), Agatti Island 
U I ol"Fla.k.hadweep 
Woi King s 1 casual Iabouiu in the Depaitmcnt of 
Scicnc & Tehnology )  Agatti, Lakshadwcep 

A

. 

l Tili 	bai, K 	age 39 
's 6i 1-1 a III y-  

Kunabiyoda I Ibuse, Chetlat Island 
li1 of I akshaiv'cep 
\Voi king a cual la"bo6rer in the Depai tmcnl of 
Scciicc & -iThioldgy;Agatii, Lakshadweep. 

Numat I 	Itjc , age 27 
/o Sccdikoya 

L ui yathiyoda V-louse), Chetlat island 
I.J of 1ksbadve 
W9Ikmg as casuat  1bourei in the Depaitment of 
Scinc&& 3 0c1n0logy, 
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Applicants 

e, Sr. & Ms.Daisy I.Daniel) (By 

I 	 . 
	

"Versus 

Tile:  AdrrUnistiatdr 
cT f Laksh 	ep, K4varathi-682 555. 

!1 
	

Chairperson 
Villagc (Dwep) Panchayat, Agatti-682 557. 

3 
	

Chairperson 
Village (Dweep) Panchayath, Chetlat Island-682 554 

ri 
	

The Junior.SpietiflcOffi.cer 
Depaitment di Science & Technology 
Chetlat-682 554 

5 
	

The JunioiScientific Officei 
Depaitment of science & Technology 
A,atti-682: 557. 

6. 	Director ofarchayath 
{3epartment olPanchayath' 
Kavarathi-682 555. 

(By Ad\ocale: Mr.S.Radhakrishnan for R1,4,5 & 6) 

26. 	)A333.2043 1 

. 

S! 	6$'altr'hi 
Silanivapura,.Ki1tan 
Iikshàdweep 

K.Azhar 
S/o.Sayed J3ur 

'Kitan 

KPAhnd' 
S/o.K unhikoa 

1'imaUi ;  Iilan. 
.... 	 .,. 	 I 

(By Advca[': N4*K&R Hariraj) 

Versus 

Respondents 

App! i c a iits 



Adniinistiatci 
Union 3iti of Lakshadweep 	 S 
Kavaiatti 

2 	I)iicctoi ofPanchayats 
UnionI ei i itoly of Lakshadweep 
Kavai aft 

3 	Sub-Divisional Offcei 
lKilian lsland,Unior eritry of Lakshadweep 
K ilai. 

4. 	lirector, 
Seryics, 
U1 of Lakshadwecp, Kavatatti 	 Respondents 

(By Ad\/bteMr.:Radhakri:shnan) 

27. Oi 344/2013 

I . 	Kassim A 
S/o.Attâkoya P. 
Ali)athara F-louse Andrott 

2. 	.J.ala Iudd in N 
§io Attakoya N P 
1Ncngummad House, Andi ott 

J. 	Mohammed Hassan C E 
S/o:KLrhikoyaSVP 
I:dayakkaL !-{Ouse, Andrott 

M ohammed Iafeek C.K 
S/o.:Koya.K.0 
Cheri.ya K.akkanal HoUse, Andrott 

Moiaimncd. Kamaluddin M.K 
$/Shiha.buddin Pookoya Thangal 
Mayaiikakkada I louse, Andiott 

6 	1 Aoh4n-iined i Basheer C 
Sb Pookoya 
I da'akkd I louse, Andi ott 

7. 	Nçôul 1-Issàii A 
S/oNalIaya.I<ôyi:U.K 
Afalada I Ious, Andiott 



Director of Pánchayats 
1 )epai:tm ent Ofianchayats 
Adminisu ation of the Union Tei i itoi y 
of Lakshadweep Kavaiatti —682 555 

Department of Electricity. 
Union TerHtpi of Lakshadweep 
1Kavarathi-- 682555 

Village (Dveep) Panchyat 
Androd Isla1)c. iepresenled by its 
Executive OliTher— 682, 552. 	 Respondents 

(By Ad.voçte:, Mr.S Riahaki:ihnan) 

28. 	OA 345IZO1: • , 

1: 	A'shomm I.O. 
I)Io 1-lamsa, l3llachetta House, Agathi 

13eciathuminal.V 
D/o Kasmi Ko)a luthaI\'ecd House, Agathi 

KàdejiPK;, 
I/poyäJin, Puualad I-louse, Agathi 

II 

AbdNu{liUf4.K - 
S/o.Aftakby Maamkakada House, Agath i 

Abdul'Shikdr 
S/o.Lai.e Usi1 
Melai1lam1-1011e, Agathi 

HidayathuIa M.K 
Sio.AboobackK er oya1K V. 
i\Iakkhikalaqa House; Agathi 

Maioci 
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10. 	NazerK 
Sb ,Ki cia 'v C 

K unnikathiyapa.da 1-louse, Agathi 

ii. 	Showkathali M 
S/u. Urn me B 
Mak,aycichodal:IouSe, Agathi 

Saed Mdhahthed 1 
P oO koya B 

iepat 1-louse, Agathi 

aseei:P 

SIo.Muthalil K 
Pahda 1-louse, Agathi 

Aboobackcr N.M 
S/o.Abdul Rahrnan F 
iafeivfarizi1, Agathi 

AEdulSalarn.T.P 
S/Chi'aKoya C.P 
I he1.pythiya 11 1am, Agathi 

A[ilbi'KK, 
S/b,phaiiiid Koya 
Kakkacla I louse, Agathi 

AzharC 
Sip.Mohn a ned Koya T.P 
ChaI1aklad 1-louse, Agathi 

Aboobackèr 1< 
I.Saed .Koa T.P 

Kai hakapada I-louse, Agathi 

.S:vãd 1 J 

S/b.Lae 1-1a1inalt Haji K 

. 



22 

Li. 

24 

25 

26 

27. 

28 

29 

-I 

3 

31 

Naleesa M.K 
1)Io.Abdulla . KoYa K 
Moothamkakkada I-louse, Agathi 

Koya P 
S/o,JK.un 1 ikoya 
Pohdiiioda I-louse. Agathi 

Kasmikoya 
SIo.AbbobackrKOYa 

J . 

IKama1ma111iOCla Puthiya 111am, Agathi 

Abddbacker UJ 
SIo..A1 Mohammed 
Uppaftioda IThuse, Agathi 

1daridhee11 V 

1 aIidci Manl, Agathi 

IE1 P 

l3apcithiyodaF1,ouse, Agäthi 

j-lndumbi M 
D/o..tW1)ya 
N4arriyam Sviyoda11OUSe, Agathi 

Ja!Tei: A.P 
Sô.SyeciIuliäfl T.P 

yp,appa House, Agathi 

H ' M P 
/o1<da I 

lip)IoUse, Agathi 

t;:áic ,P 
Ao.N'1uhukoya K 

Che'iyapaitda I-louse, Agathi 



34 

Naseer 
S/o..Muihalif 
1'he.kku Püthya 11Ian, Agathi 

Ubaid U 
S/o.Ilamza U 

imrnerodachetta 1-louse, Agathi 

Syed Mohammed K:T 
")Io.AbOo Sala F 
K;'i Lanthith iyodt 1-louse, Aga.thi 

h3dcL P.P 
Sb Sa\cd. Mohammed 
Puihiyapatidram 1-louse, Agathi 

Abdulla B 
S./o.l'athahdlla 
l3iyashabiyoda I-louse, Agathi 

1 kjaromma T.P 
Dbo./\bdul kaderkoya P.0 
'1 hck.ku Puthiyai I lam, Agathi 

3se6aT.K 
Dbo;1KIaIid13 
I hh iiLkai -louse, Agathi 

Ai'af'B 
S/o.ayedA1i K 
l31yashabi'ddi 1-louse, Agathi 

Mriyambi B 
1/o.,Ummer C 
l3ahah6d.I 1-Ibuse, Agathi 



14. Roshfla 
D/o.Sayed Al5dpl Rahman 
'1'hchrry lksc, Agathi 

Sakkari.ya O 
S/.o.Ilamza K.P 

Pthiya Pura 1iouseAgthi 

Cheiiyakoya 1 
S/d,late Atiakoya 
Koodam 1-!ous, Agathi 

Sho\vkatha!i 
S/oi.ate Atiakoya 
Sailaniyocla 11oue, Agathi 

i'issamudhccn \/.K 
Sb,! Iamza C.K (Late) 
\adak KceIa 111am, Agathi 

Cheri.ya Koya AK 
SJopya p: 
All 	iuhnmiipada i-louse 
Agahi' 

Mohammed Ii C.P 
S/o.Kasmi'Koy.a A 
Chcha1alKapda I-louse, Agathi 

Sayed Mohaimed K 
SIb.Yousaf A 
Knnimpiram l-1oue, Agathi. 	 Applicants 

(By AVocate Mi 1< fl Gangcsh) 

Versus 

	

I. 	' 	dmibistrtôr 
A0111injstt'at101 of the Upion Territory 

iLkshadwcQp, Kavaratti - 682 555 

Dcpai'tmeit 4' Agriculture 
Union Tcrritdiy: of Lakshadweep, Kavarathi 
Represcnicd b y  ts Director - 682 555 

Dirccfo of P ;anchayats 
De1:terft oTanciayats 
Ad nThtç tin,qf the Union Territory 

C LakimlweepK avaratti - 682 555 



Respondents 

Ummer larookShafj 
S/o.Aboosala 
Malikakal 1-louse, Aminii 

2. 	P.A Syedalr 
Haiizakya 

Puthiya Ashaioda House, Amini 

3 	Rahmath Bcgarn 
D/.o Ahawed,: I Malikaka! House, Arnini 

Ahamedkoya 
S /o.,Koyakidavu, Sutambi House, Arnini 

Vl:Iyb R.C.  
D/o.AnhukOya Pall iyachetta House, Arnini 

6 	J3ecbi M. P 
DIQ 1 lanisa, v'1alhpuia 1-louse, Kavaratti 
.1 	.'.•:. 	I 

7. \lky \'P 
Sb Attakoya, Vadakkilapura, 
Kavaiatti 

(By AdvoLatc Mi K B (iangesh) 

-, 	.Vesus 

I hc Admini',tiatoi 
/\ dminisuation of the Union Territory 

t Lakhadweep, Kavaiatti - 682 555 

2 	Diiectoi' of Panchayats 
1cpi tnnt of Panehayats 
Adminti a'uon of the Union Territory 
of I akshadwcep, Kavaiatti —682 555 

1. 	1 

Applicants 



3. 

6.5 

4at19.. 

Director of Education - 682 555 

g (Dwee) Pan 
ii : slcqn re ,  resent 

. 	 • 

I by its 
Excuttve Offlcer - 682 553 

5. 	 Panchyat 
Kva'tti Zs1arid represented by its 
Eecui'e Oficer 682i 555 

(By Advocte N'Ir S Radhakrishnan) 

30 	Ok347I201, 

J. 	Suh'arabi P 
D/o.Kunhikwihi 
Pall icham. HOuse, Kavaratti Island 

2. 	MaharnoorM.P 

Mlakera.House,.Kavaratti Island pu  
: 

.1 

3 
b3'oJiWnd. 

UIhkanaira Kavai atti, Island 
(I 	

I 

4. 	Arnina},.v. 
DIQ.Mnaf. 

Kavaratti Island 

5.SáiorrirnaK.P 
[)o. 1brahimkut' 
k.èelaichictiyapuram 
K\iàr6tti.Is1a4d 

6 	iainçj4Jy1I 
i)/o Sul?aIl I  
4yIiiputa, athvaiatti Island 

7 	Bebi'A, 
f)çheiialoy.a 
Avãppada F-louse, Kavaratti Island 

8. 	BêebiJ\ynepura 
Do.Abdurahiman 
Aynepuia house, Kavaratti Island 

Respondents 



9. 

10 

12 

I' 	 1 
I 	 .f5 
I ,  

I 
RaI'nath 	Lir B 
1I/oi\1i 	I 

I1iya1i Hou'se Ti Island 

Sadihath V M.  
11)/o Va! iya Abduiahirnn 
\/adakkurnelachadarn, Kavaratti 

Jhiyarnbee P 
I)o Aharnined K P 
T16t0t1apuia, Kavaratti Island 

S .  

Beéfathumrna B 
D/o Aboobackei 
Beeramthoda, Kavaratti Island 

Island 

13 
	

Rhhith Beegum P..P 

I?16.Att 1 
 K.P. H Kavaratti Island 

4aijanath 
:D/o. Ki..A'napura 
K1uthip3ajpcpuia, Kavatatti Island 

(By AdvoUe4rl< B Gangesh) 

Veisus 

I he Administiator 
Adniinisti atidn 'of the Union Tei ritory 
oIL akshadwcep, Kavaratti —682 555 

2 
	

Diicctoi (Scivics) 
Adrninistiati.pn of the Union Territory 
of I akshadwep (Secretariat) 

Kayait - ' ' , 555  

II 
	

Diectoi fIridustiies 
Unior I cii iti ' of Lakhadweep 
Kavaiathi repcseited  by the 
Diicctoi of Ipdustiics 

(By Advocate Mi S Radhakiishnan) 

Applicants 

Respondents 



* 
'i 	OA34812013 	I 

KurifiiNç 
Sb 	Shaik 
Noorurnchetta Houe, Amini 

2 	Attakoya 
Sb Muthukoya 
.Si.ir.rnbi HoèAthini.. 

3. 	Anwar Hussain 
[)Io.Essa 
K ottapu ra 1-louse, Am in i 

4 	Sajitha Beegiim 
SaYe1 ldu1!a Koya 

Belt F-louse, Amini 

jAarrie6daffibil"  
Dbo:Shaikoya 
Monakkallachetta House, Amini 

iThssaihar 
S/aM ohamm.el 

Arnini 

K.Casa 
Sb iTama 
Kuh.vadachetta House, Amini 	 Applicants 

(ByAdvdcate Mr1(B  Gangesh) 

Vet sus 

1. 	The Adrninisrtor 
Adm i n ist ratiàn:of the Union Territory 
of Làkhadweep, Kavaratti - 682 555 

2 	Diiector olPanchayats 
T)epartrnept of Panchayats 
Administatton of the Union Ten itory 

KraffiT 2 555 

3 	lIepartrrent off 1ucation 
Union Territôiy of Lakshadweep 
Kavararhi represented by 
l)irëctor: of Education T  682 555 



•:t:. 

L 	1 

(vaicyat 
Arurn Islar 	esnted by its 

Respondents 

(By Advoèate 	4r S R!adhakrhnan) 
r 

32 
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OA 350/2013 

I Mohamred 1-[asan 
Sb 	Abdul Kadr 
Mohapurakkad House, Andrott 

2 Abdul F-lassan 
S/o.Attakoya 
Kaithatt House, Andrott 

3 Sayed Mohammed 
/cjAboosala'. 

:(:ar.cbetta HbUe, Andrott 

4. MoharnrnedHussain 
.S./&.Mohainiried 	. 

1ppathiyoda House, Andrott 

5 hjuddeen 

And 	 Applicants 

(By Avct Mr K B Gan gesh) 

.'y. 
Versus 

he Adminiçator 
Adrninistratin of the Union Terntory 
of Lakshaciweei, Kavaratti - 682 555 

2 	Director ofanchayats 
epartrieriit $f Panchayats 
mn ii4trict 1  of the Union Terntory 

p 	kaveep 
tfi 	55 

3 	District Pnclyat 
Kavaratti ep6ened by its Chief Executive Officer-682 555 

4 	yIlage (Dwéep) Pánchayat 
Andrott Island epresented by its 
LNecul.ive Qffi6er - 682 554 	 Respondents 

(By Advoca Mi S adhakrLshnan) 



• 
33 OA351/2OL 

Mohammed Hussain 
Sb 	Indheen K C 
13i!utheth House, Anrolt 

2 Salahudheen 
Sb Muhuk1oya 
Kunthathalam House, Andrott 

 Fiassan 
S/o .AttakOy , 
Kunjanattichtta; Andrott 

 Yousaf 
S/q.P.o.pkoya.. 
Puthiya Eddi;yákkal House, Amini. 

(By Advocate Mr K B Gangesh) 

Versus 

II 

1 	re 	miiistrator 
Adhnisti âtiôn of the Union Territory 
6 k0ad"vveep, Kavaratti —682 555 

2 	Director of Panchayats 
epartment of Panchayats 
dr1nnistiayQn of the Union Territory 

pLakshadweep 
K'varatti - 682 555 

3 	DartmentoWomen & Child Development 
irçn terifoi y of Lakshadweep 

KaVarathi 
Iepisntd y its Director 682 555 

4 	ViIge (Dwee) Panchayat 
Ariditt Island represented by its 
Exe'bãtiveOfflcer - 682 554 

5 	Village (Dweep) Panciayat 
Arniri 11 1sland iepresented by its 

682 553 

(By 

3 4  
t 	r 	: 

Applicants 

Respondents 



Agatti 

ij  

Mohammediyz h4; 
$10 Ptuiijii III:I? 

fhc4d, Aji4to 

. 

2. 
Sb 
Neelathpura Hcwse,rAhd rott 

3 	Mansoor Au 
S/o.Muthükoyà: 	H :1 
Pentamve1ipuraHoise, Andrott 

4. 	MOhammed Fäsa1 
S.Sjdce.cqu ë; 
Makkct House, Andrott 

(By Advocate M1I Gangeh) 

Versus 

he Admirustiator 
Administration of the Union Territory 
of Lakshadweep, Kavafatti - 682 555 

..epartmentdfAnima1 Husbandry 
Union 1 en itory of Lakshadweep, Kavarathi 
Rcpieeptedby its [)ir0tor-682 555 

 Mreopnchayats 
cp1tinrit fPknchayats 

Adinistrtion of the linion Territory 
of Laksha1weep 
Kavaiathi —682 555 

4 	Ti11age (Dweep) Panchayat 
Androti Island represented by its 
Fxecuttve Officer - 682 554 

(By Advocate Mi S Radhakijshnan ) 

35 	OA35/2Oij 

1 	ii 	 1111 	
II 	

i 

M<I'keMi 
1 .. 	i.. 

App! icants 

Respondents 



2 1MSliukooi 	I 

S(o CodMohanrned 
Ke1W 	4upii. -'4e 	gatt1 

LK 

3 1PAhrnad 
Sb M Yousuf 
Thekkputhiya Veedu, Agatti 

 K'.P.l1omak6à 
S/o.Abo.obacker 
Kamfrnalrni;yOda Puhya 111am House, Agatti. 

 KShowkatha! i• 
Sbo.Sydubkh•ari 
Kondinoda HQuse, Agatti 

6 B. Sharafudheen '  
/o Ummer Eljai. 

I3cyak'uthyoda House, Agatti 

7, \.K,Mohiifrie 	Mükthár 
Sk.A:bdulla1(dya 
Vadakk Kunninarnel House, Agatti 

8 Abdul Rahirnan 

lfa l-lcus 	Aatti 	 Applicants 

(By Advocá 
1 

e,"4i1 	B Gangesh) 

I 	Versus 

Jhe Adbimisttator 
Admfnisu ation of the Union Territory 
oil. akshadwep, Kavatatti —682 555 

2 ettf Anial Husbandry Departrn 	m 
Yniob Tei itot 	of Lakshadweep, Kavarathi 
Reprcsentcd 	y its Director - 682 555 

3 eccu ofVnchayats 
Dpartrnr1t 	Panchayats 
Adi4iihistipn'of the IJion Territory 
of Eakhdwep 
Kavaratti - 682 555 

4 Village (Dwdeç)Panchyat 
!gatti Island reptesented by i t s 
Executive OMcr - 682 553 	 Respondents 



(By 

36. 

(By 

:v 

S 

Applicant 

V 

The Administiator, 	I  
Administration of the Union Terntory 
of Lkhadv'eep,l(avarthi —682 555. 

2. 	ThDifctor(Servies) 
Administialion of the Union Territory 
ol l.;akshadwe'ep (Secretariat), 
Kavaraui :62555. , 

3 	[)cpartment of Agriculture 
UniOn Feut itoty of Lakshadweep, 
Kavatatlii — 682 555 
Reptôdb$' its Diredtbr. 

(By Advocate Mi S Radhakrishnan) 

37 OA 355/2013 

Respondents 

uthkoya 
S!,Shiko9a 
Kakk.na! 1 IouseAndrott 

 
/c?Astnar 1  

'N?u?iiadd HdUe, Andrott 

(By Aaàt: 4'r.:3Cagsh) 

	

I 	Versis 

1. 	'('he Adminisrar 
Administratidn f the Union Territory 
hfLakhadweep;. Kävaratti - 682 555 

II 

Applicants 



2. 	I)irector olPanqhayats: 
Department of :anayats 
Administration' of tH. Uiiion Terntory 
of Lakshadweep 
Kavratti - 82 555 

3 	Dii ector of Port, Shipping & Aviation 
I. 	1 en itoiy of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) .Panchayat 
Andrott Island represented by its 
Executive Offi• - 682 554 	 Respondents 

(By Ad.\'ocatc: fVIr.S. Radhakrishnan) 

38. OA356/2OI 

1. 	l- ajarornmabi 
D/o.Koya Ki1ave M 
Tithiapaia.HoUse, Kaipeni 
4 	- .................................... I 

2. 	 I 
S/ôMQhadK'oya 1-taji 
N1almikk4ka44 House, Kalpeni 

(By Advocate: Mr K.B Gangesh) 

Versus 

I 	I he Adminisuator 
Administiatidn of the Union Terntory 
p,l. akshawcep, Kva1ratti - 682 555 

2 	Ducto; ofPanchayats 
1cpt4.hont 	Panchayats 

of the Union Territory 
ç La haweep 

Kaaratti - 62555 

3 	Villae (Dwep) Pnchayat 
Kalpeni Island çepresepted by its 
JH xecutiveOff'iqer 4 68 2. 1552 

(By Adyca(e N4$ kadh.knishnan) 

9 	
r() 

35712013 

A K Abdul Salarn / 
Sb Chi iyakoya 

I 	' 

Applicants 

Respondents 



A ii kaka 

2. 	,Jh 

. 

 

 

 

 

 

 

 

 

 

 

 

S/oSyeKQY,, 
Maac1duth, ra1peni 

RlSakeei F-Iussiri 
S/o:Mpharnrn,Koya 
feechiat1i Hoie, Kalpèni 

Abdul Lathecf. 
S/o.Pallath Kurihi Koya 
Nenernpappadá 1-louse, Kalpeni 

Ai.takoya 	 I  
S/o..Kasrni .1oya ,  
K.uhkpvaciJ House, Kalpeni 

Ab&i1 Nasr 
S/o.Muthu. oy 
Màlmikakäthii4ouse, Kalpeni 

M.KKhalee 
Sto. 1-Ia rnza Koya 
j4IinikakçIàHuse, Kalpeni 

S/o.har!ipd Koya 
Peechiyat1 I-louse, Kalpeni 

• 	rji!i,,vo  
Mujeb TaFw.n 

/oS1'ai Ko'ya 
àiirn ; 1 Hus Kipeni 

C1ieiya KO)'a 
S,o.Ahrned' 	H 
Nedi.arn 1-louse, Kalpeni 

N46, rhmedKbya 
So.Jqnh :Ko.y 
Cheiyapuiakad -Iouse, Kalpeni 

Abo.obaekei. 

Kalpeni 
0 '  

Kasii kdya 
/d.KunhiK&a 

i1l6r11 11 1-Iou se, Kalpeni 
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14. 

Kalpeni 

bd,uI:}1a.keeni.,' 
SIo.Cheriya Koya 
Me1achedamHoise, Kalpeni 

11ajiromrna5i 	: 

[)/o.Ksmi Koy. 
Akkaa I1ous:e, 1a1peni 

Hun1iaiith 
[/b.Abbas 
Arakalar i-iod, Kalpeni 

Räshed : 
S/o.Ko.yathn' 

1arijiyenam 146use, Kalpeni 

Abdul Gfooi 
S/o -,-,Ka'sin'i  1°Y4 
Kadapui athaillam House, Kalpeni 

• 	
- 	 I 

20 
SI,9 oo1coy 
Mecdarn I-!&use, Kalpeni 

21.  

POthiipuraHouse, Kalpeni. 

(By Adiocate Mi.k.B Gangêsh) 

• Versus 

• 	;[h•'dministator 
\dnii'nistation of the i4inion Territory 

bftik ,~~ hq,d 	Kavaiathi - 682 555 
1 	 I  

2 	I)pa[mer of tAgiiculture 
tidjon 1fei rltoiy of Lakshadweep, Kavarath i 

Represented by its Director 

3. 	Directórof Pahchayàts.H 
[)epartrnent ,f Panchayats 
Admihistration f the Uiiion Territory 
of Lakshadweep, Kavratti 	V 

Applicants 



. 

4 	Village D'eë Pahch'at 

lrivtL-  4d4W1$l-anq I eprseritdby its 
Exetiv çiffcer k 1 	 Respondents 

fl  

(By Advocate t Mr S Rdhakh4hnan) 

40.0A358/2013 

Abdu1Lath'e 
Keela Villáttôm', Aniiui Island 
Lakshadee. 	. 	 Applicant 

(By Ms.Shahna Kah:ikeyan) 

:ve'rsus. 

1. 	:VUlge (Dwp) Pancá.yath 
Aiiini Island 
Represented by the Ch4ur Person 
Pin-682 552 

2 	Secretaty 
Department of Panchayath, Kavarathi 

3. 	Director 
Em'pl6y'ment and, Training 
Uhibn* 1'erritory. of Lakshadweep 
Karathi 	... 	 Respondents 

(By Advocate Mi S Riadbakrishnan for R 2&3) 

41 	039/2013 

Muthuhoya ' 	 I 

Mampurarn Hous& 
Arnini I.1and;.'Lakhadweep . 	 Applicant 

(By Advocate Ms Shahna Karthikeyan) 

Verus 

1. 	Yi;ag.()wep)Panchayath 
Amni Island 
Rre'sented by the Chair Person 
Pi-68552 	I  

2 	Stiy 
t3prtment of' anchayath 
JKavara'thi - 682 555 

H. 



• 
4 	

I 

407 

I 	4_ 

	

3. 	Dçtbr: 4., : 1 , 

1J13Lflt id Trà'im4 
nIon 1 Territ9y of Laksladweep 

6855 

(By Advocate: Mr.S Radhakrishnan for R 2&3) 

42; 0A362/2013 

Rabeehatliulla B.P.., aged 35 yqars, 
Sb. MohmmedKya T.N., 
Labourer, Kiltan, Residing at ali'apura House, 
Kiltan Island. 

(By Adpa,te: Sri P.V. Mohpan) 

H 	Versus 

	

1. 	T'hAdrninitrator, 
UT of Lakslad\'eep, 
Kavàratti-682 555, 
Electrical [)ivision, Kavarathy. 

Respondents 

Applicant 

Director o.Panchayat ,  
Depa ri rn  nI. .61 Panchayat, 

:'%19fl 	
liT of Lakshadweep, 

;Kaui-6g2' 555. 

2 

3. 

(By 

43. 

..Thê}EécuUveOfficer, 
I.,. I 	•I 

Dwoep Panchayt, Kiltan-682 557. Respondents 

Advocate SI 1 ' 	adhakrishnan) 

OA 363/2013 

Yaser Arafath M V, aged 28 years, 

Veed, 
Applicant 

Animal 
;i.ding at Moulana 

inan) 

Versus 

Sb. 
Hus 
Eda 

(By 

 

 



Department f Pahchayt, 
Ad-rhiniWati h df U'l f Lakshadweep, 
Kavaratti-682555 

3 	'1 he Vterinai,AssistnSurgeon, 
Office of the VeterInayAssistant Surgeon, 
(Animal 1-lusbandry Urii, 
Kiltan Island, L4.;kshadwep-682 557 

4 	1 h Chairperon, viiiagL Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul übish, Sb. Sinui Abid P., aged 27 years, 
Maiikakii, Kiltan, U.I. of Lalshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal I lushandiy Depaitment, U.T.of Lakshadweep, 
Kavaiathi 	 Applicant 

(By Advat ,Mr IDaisy I Daniel) 

iIç 

1 	 Versus 

It 

theAdrninistiator 
Uiiobi Teiiitoiy of Lakshadweep, 
IK&varathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Duectpi of Animal Husbandry, 
Ut oft Lakshadweèp, Ftavarathi - 682 555 

4 	IiIctor of.  PaicIàath Department of Panchayath, 
Kavaiathi r-'682 555 	 Respondents 

[By Advcate Sii S RaFlhakrlshnan (Ri )  3 & 4)] 

45 OANo 3664013 

1. 	Mohanned •:Rs•.. 
Sib Sa'eed 
kaiinipra 1oii 
Andrott. 

2 	Mhathrnd Hussain K C 



	

. 	
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Sb. 'tttakidav, 
Kunjhanatti ,(Ita House 
Andrbtt. 

3 	ohamme Md Nilam 
I-Iainzako.ya 

PachlartfHpus 
Anthott 

(By Advocate Mr. K.B. Gane$h) 

Versus 

L 	The Administrator, 
Adiini -istratipno. f the Union Territory 
ol' Lakshadwcep, Kävarathi - 682 555. 

The [)irector ofPanchayats 
I)epartnient oiPanchayats 
AdministrtiO11 f the Union Territory 
IJ f1akshadweep, Kávaratti - 682 555. 

là1h4dwee0 [)eve!opment Corporation Ltd., 
Pori. Control tower, Andrott - 682 554 
Represented y its Officer in charge. 

Directorate ol Art & CUlture 
Adrninist:aiiqn fte Union Territory 
of LakshadweFP Kavaratti —682555. 
Represented b its Director. 

I)ircciprofAgiCyltW 
Iepaittjefl1, di Agricuu.re 

the tin 'on Territory 
Läkhäd1eeP,KaVar4tt1 - 682 555. 

	

6 	Vtllage (DTeep) Panchayat 
A'ndrOtt 1Iandiepreentd by its 

Applicants 

!-xëcutive dffier— 682354; 	 Respondents 

(By Advpcate Mr. S. tRadak.rishnan) 

46. 0A368120l3 	: 

1. 	 ars, Sb. Pookunni A., 

?uthiy CljtnapoIs.da House, Andrott 

2 	 I yars, Sb Sheikoya Thangal, 

ndd I 19use, Adrot 



3 	Sa/ed M0hrned hhbudheen Thangal, aged 28 years, 

SIô 	 K.ndeth House, Andrott 

: c 

	 , 

h, 

4 	MQharntqëd S'id S 1h1 ,A aged 23 years, 
Sb}i'eiko 	I h'ara! I  I andeth House, Andrott 

5 	Moharmed Salirn, agel44 years, Sb Kidave A, 
.? anchä na llious;  AndrOtt. 

Khair, aged 32 eais, SIö. Muthu, 
Puleenakeel Hoiise, Kavaratti. 

Abdulbari, aged 34 .'ea's, Sb. Hamza Koy, 
MOna1ka1 :$oise 4m'IItL 

SaWd Köy•a,aèd 44 'èars, Sb. Pookoya, 
Meelacheri House, An?lnI 	 Applicants 

(By Advocate Sri K B' Gngsh) 

Versus 

1. 	IThe .AdrninistrtQI,. 	1' 
Adniiniliation of the Uiion Terntory of Lakshadweep, 

: 

2 	1)iiectot 61Panchayats 
lI)epaiimcnt o' Panchayats, 
Adimpstàion of the Union Territory of Lakshadweep, 
)v4tti— 6$2 555 

 I)eartient of\giicultre, Union Territory of Lakshadweep, 
Kavarthi, Iepresented 'by its Director - 682 555 

Vi11áge(ep) Pancayat, Andrott Island, 

rre.iitecl .yjt ; Exeëtive Officer - 682 554. 

5 	Village (Dweep) :  Panchayat, 
Kavaiatti Island, repres'ented by its 
rxecuti\'e Officer. - 682 555 

6 	i1age ,(Dweep) Ianchayat, 
• .1 

d, rpresented  by its 
Respondents 

I 	c 

(By Ad\'ocat Srr S iadhakrishnan) 

47 OA 369/2013 



Shaikkmnte VceI Pa 

 

 

 

 

 

 

 

 

 

 

 

 

 

16, 

	

4, 	 11 

sf 
Sulfeekei aged 42 yeaisS(o Sayed Mohammed, 
Va1i,'aura Hoüe 	 iti.  

Mohammed Nasei, aged 4 years, Sayed Ismail, 
Keiakkada HQuse, Andr&t 

Mohammed Hussain,aged 48 years, Sb Nalla Koya, 
Pallippuma Uuse, Andrth 

Kunhiseethikoá, aged 51 years, S/o. Mumieer, 
Puthiyath House, Andrott 

Chei myakoya, aged 32 'ears, S/o. Nallakoya, 
Peruma11y House, Andrott 

Nobrul Ameen, aged 36 years, S/o. Shaikoya, 
axidath Puthiy.Pu'ra  House, Andrott. 

1aizakcya, agëd 52 yêãrs, Sb. Koya Kidave, 
Chekkarakkad I-iouse, Andrott 

Mohammed Kasirn, agd 37 years, S/o. Ahammed, 
Ayriada Chei.ta Hose, Andrott 

u1aima, aged 33 years  Sb Nalla Koya, 
Nnamjada Hous, Andrott 

jJ II 

Mohthnid Hussain, dged 30 years, S/o. Pookoya, 

Mohammed Iasim A, aged 39 years, S/ o. You.suf, 
Ammelarn House, Andrott 

Pookoya, aged 45 years, Sb Sayed Koya, 
Kunne1 I Ioue, Andrott 

4 years, .$/o.  Koyamma A., 
andarth Hou, Axdiott 

	

i 	 4 

104ears, Wo. inang 1Snya, 

ada House, Andrott. 

pa 32 years, Sb. :KoyammaKoya, 
nira, Andrott. 

i,aged 27 yea:rs, Sb Kunhiseethi Koya, 
.Andrott. 



I 	 i 
I 	 lr 	I 

17 	Soudabi K C P, agcd 29 years, D/o Attakoya, 
Kudambattu, hei iyapura House, Andrott 

Mohanrned Kasirn, ge443 years, S/o. Sayed Mohammed, 
Pappet House, Andiott 

Kareem, aged 28 yers, Sb Koyammakoya, 
Aliyathara House, Apdott 	 Applicants 

(By Advocate Sri KB Gangeh) 

I 	Versus 

The Adrninitratoi, 
Administration pf the 4nion Territory of Lakshadweep, 
Kaaratti-682 55 

	

2 	Diiector of Panchayats, 

Administiatiôn of the Union Territory of Lakshadweep, 
Kavaratti - 82 555 

3. \il1ge (Dveep) Panchayat, Andrott Island, 
repsnti by its EJeutive Officer - 682 554 	Respondents 

(By Advocate Sri S Radhakrishnan) 

48 	OA 37fl/20.,13..' 

Aboobackei, aged 35 years, S/o. Ukkas, 
Kunhibiyoda lr Iouse, Kavaratti 

	

2 	Musthala, add36 year, S/o. Hamzath, 
Ia\'aratti 

	

3 	odag 37 years S/o. Koyamma, 
I N 

Ci'th91a Us Kavaratti 
i j 

	

4 	T Shameen4, ed 30 years, Dbo Khamar Khan, 
Sainabiyoda Hcuse, Kavaratti 

	

5 	Ayshabi, agci 36 years, D/o Hamzath, 
Keelakochaur Housc, Kavaratti 

6. Shamenaigd 36 years, Dbo Ibnu Maja, 
Va1iyalilious, kavaratti 

	

7 	Moiit1 	ed 36 years, bio Hamzath, 
tThdu I1 Ipue,Caratti 

h .... 

p 	 . 
1 	 I 



Kasm i, 

Abdul Khader, 
App! icants 

I he Administialoi, 
Administration:bI the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

2 	Dii cctoi ol PanchayatsC, 
I)cpaitmenf of, Paiicha'ats, 
Administiation of the Union Ierritoiy of I akshadweep, 
Kavaraui - 682 555 

3 	Diicctoi ate bfMedical arid Health Services, 
Union I ui itoiy of Lalshadweep, Kavatathi, 
Repiesented by its Directoi —682 555 

Village (Dvee) Panchayat, 
Kavaiatti Island iepiescnted by its 
lxecutive Ofl'icer 682 555. 

Village (Dweep) Panchayat, 
Andrott Island, epiEescnted  by its 
Lxecutive Officer - 682 554. 

(By AdOatSri . °Radhakrishnan) 

49. 	OA 371 /201,3 

I. 	P. Naseer, aged 35 years, S/o Kunhikunhi, 
Pallicham House, Kavaratti. 

P.!. Naseer, aged 32 years, Sb Hamzath, 
Puthiya II lan, Kavaratti. 

P. Raml 

 

13cegum, agci34 years, D/o Kunhi Koya, 
1 . oovuiied 1-Iduse,: Kaväratti. 

4. obacker, tgd36 years, Sb Muthu Koya, 
Puthyà Vecdu laritti. 

Respondents 



&z. 

S 
	

Shabana Bccgum, aged 24 yeai, D/o Alt, 
1 hckk4cla 111am, Kavaatti 

Sulaikabi, agcd 43, years, D/o Kojan, 
Puthtya 111am Kavatatti 

Abdul Raiak, aged 28 ycars, Sb Mullakoya, 
Sat abtyoda 1-louse, Kavat atti 

(By Advocate: Sri.K.B, Ga.nesh) 

Versus 

The i\dm iniStratoi•', 
Administi duol? 6f the 
Union...I ciTitoi:y Of La:khadweep, Kavaratti. 

2 	1)epat Imeni of Animal I lusbandiy, 
Uriioi [eiiitdof Lakshadweep, Kavaratti 

pcseted by its Director. 

3. 	1)irector of Pdôhats, 
I )eprtnient of 1' anchayats, 
Adthinistrationbf Ue 
U n ion •1eiTitor of Lakshadweep, 
Kavaratti, 

4 	ii lagc (Dwccp) Panchayat, 
IKavatatti Island icpiescnted by its 
1eC.Lit.iVe Qfiicéh 

(By Advocatc Sit S Radhaki ishnan) 

50. 	O.A Nb. 372/2.01.3 

Jinia1udhccn Sb Abdulla U C 
Mudakkiyoda I louse, 
Kadimai 

(By Advocatc Mi K. B Gangesh) 

Vci1 sus 

I 	I hc Adm1n1tIlatoi, 

Administi ation pf the UAion 1 ci ritoty 
- 682 555. 

2. 	The1)iicct. 	Séries) 
Administi ation of the Union 1 cii Itoty 

Applicants 

Respondents 

Applicant 



S 75 

of Lakshadweep (Secretariat), 
Kavaratti 682 555.. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakrishnan) 

Respondents 

51. 0A373/2013 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
UmmerthakkadaHouse, Andrott. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri I(..13. Gangesh) 

Versus 

The Administrator, 
Administration of the 
Union l'errito:ry of Lakshadweep, 
Kavar8tti.-62555 

2. 	I)irector of Panchayats, 
Department of Paiichayats, 
Administration of the 
Union 1crritOy of Lakshadweep, 
Kavaratti ,-682.5 55 

1)epartment of Science & Technology, 
Union Territoiy of Lakshadweep, Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Village (I)weep) Pa.nchayat, 
Androth Island represented by its 
Executive Offl:eN682 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 
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52. 	O.A No,. .380/2.013 

Nasar P. Muhammed Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 551. 

(By Advocate Mr. E.C. B'ineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarat.hi Island - 682 555. 

The Director (.Serv ices) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Un.irori Territory of 
Lakshadwep —682 557. 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38.1/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyachtta, Bandayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kat'tampa!!i Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territory of Lakshadweep.. 

K.G. Jama.luddin, Aged 40 years, 
S/o late Ummr, Mariyathoda Kandawargothi House, 
Agatti Island, Unio'n Territory of Lakshadweep. 

Applicant 

Respondents 
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4. 	T.K. Samii-imabi, Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 Applicants 

(By Advocate: Sri N., Anilkumar) 

Versus 

The Administrator, 
Union T TitcYry of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchaya.t, Kavaratti, 
Union Territory of Lakshadweep. 

The ExecutiveOfficer/Special Officer, 
Village (Dweep) Pancha.yat, Agatti Island, 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatt:i Island,. 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Uhion Territory of Lakshadweep. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (R.1,3 to 7)) 

54. OA 384/201.3 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus I-Ielpr, L)istrict Panchayat, Kiltan, 
Residii-ig at Araldala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2. 	Abdul Rasak K.C.., aged 37, 
Sb. Kasmikoya P.P., Bus Driver, 
District Panthayat, Kiltaln, 
Residing at Kattichetta  House, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaneiistrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Laksha weep. 

. 

Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of LaIKshadwep, 
Kavaratti-62 555. 

Director of Pa.nchayat, 
Departrnent of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 682 555. 

Chief Executive Officet, 
I)istrict Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishtian) 

55. OA 386/2013 

Respondents 

I. 	Jahathali 	aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682i52. 

A. Ismail, agd.45 years, Sb. Eassa, Andrati Yoada, 
Amini lslaqd:,1jJnion Territory of Lakshadweep, Pin —682 552. 

Khalid Unnam., aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island Union Territory ofLakshadweep, Pin —682 552. 

Moosa Pechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetra, Amini Island, Union Territory of Lakshadweep, 
Pj - 682 55. 

Amanufla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Island., Union Territory of Lakshadweep, 
Pin - 682 55.2. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Arnini IslandUnion Territory of Lakshadweep, Pin —682 55. 

JafeeruUa ?:C., 	25 years, Sb. (ide -Naduvatta Chetta, 
Arnini Island, Union Territory of Lakshadweep, Pin - 682 552. 
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8 	Abdul SalarnA , aged 38 years, S/o. Khader Thottanada, 

Aminipura, Ainini Island, Union Territory of Lakshadweep, 
Pin-682 552 

Noorul Hassan K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, Anin'i Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jala! B.M., agd 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Aniini Island, Union Territory of Lakshadweep, 
Pin-682552. 

NajeebA., aged 31, 5/0. KidavuT.C., 
Ayeshera, Ainini Island, Union Territory of 
Lakshadwecp, Pin - 682 552. 

U. Nafeesath U. aged 35 years, D/o. Eassa Kottappura, 
Unnam, Amini Isla:nd, Union Territory of Lakshadweep, 
Pin-682552. 	 Applicants. 

(By Advocate: Sri Shiraz Bhava V.5.) 

Versus 

1. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

2, 	The 1)irector of Pa.nchayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kyarathi - 682 555. 

The District Paiichayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, A,mini Island, 
Union Territory of Lakshadweep, Pin 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 388/20 1.3: 

P.P. Amanua, aged 38 years, Sb. Sayed 
Mohammed 	Pthiya Pandarati., Kiltan: 

Mubaraka Banu, aged 27 years, D/o. lbrahim, 
C. Lavanakkal 1-louse, Andrott,. 
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3. 	K. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel 1-louse, Amini. 

(By Advocate: Sri K.B. Ganesh) 

Versus 

1 . 	The Administ•tor, 
Administratioi of the Union Territoty of Lak.shadweep, 
Kavaratti - 682 555. 

S 

App! icants 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Amini Island - 682 554. 

Village (Dwp) Panchayat, 
Kiltan Island., epresented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (I)weep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Rdhakrishnan) 

57. OA 390/20.13 

C.N. AbdulI-akem, aged 38 years, Sb. Koya, 
Cheriyannallal Hcuse, Kalpeni. 

K.I. Chcriyakoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillam 1-louse, Kalpeni. 

K.K.Sadiqu.Ali, aged 44 years, Sb. MohamrnedC.P., 
Konhankakkàda House,Kalpeni. 

C.N. 1-labusabi, aged 50 years, Dbo. Attakoya, 
Cheriyannallãl House, Kalpeni. 

1-lameedabi, aged 41 yrs, D/o. Rarnalan, 



Pakkath House, Kalpeni. 

A.T. Sheemabi, 42 years, DIo. Hamzakoya, 
Athanam Thtam I-louse, Kal peni. 

A.K. Muthubi, aged 53 years, D/o. Cheriyakoya, 
Alikakkada F-louse, Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalaifl 1-louse, Kalpeni. 

Bambathi, aged 43 yeaiS, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam I-lous,Ka1peni. 

Naseerna M.F., aged 33 years, D/o. Mohammed K.P., 
MayamkakkaPuta House, Kalpeni. 

Humairath P, aged 42 years, D/o. Sayed, 
Poodiyath 1-louSe, Kalpeni. 

CO. Balkees, aged 53 years, DIo. YussafK.V., 

Chadachiyoda 1-louse, Kalpeni. 

14, 	B. Abdurahiman, aged 49 years, S/o. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 

Kuttiyachada. House, Kalpeni. 

M. Anwar,agëd 37 yea.rs Sb. M.P. Khader, 
Maral 1-louse, Kalpeni. 

7. 	M.P. 1-lajira., aged 36 years, DIo. K.P. Mohammed, 
Mayan'ikakkepura 1-louse, Kalpeni. 

C.G. Naseema Beegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyacham.at1 Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, S/c. Ahamed Kunji Koya, 

Kandamkalam House, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chari,yakoya E., 
Koliyala Hoi.4$e, Kavaratti. 

1-lussain AU, aged 35 years, Sb. Nallakoya, 

Chettipura House, Kava.ratti. 



S 
Jaffer, aged 3 P, years, Sb. Hasan T.P., 
Kaladi Hous'.Kavatatti. 

Basheer, aged36 years, S/o. Mohammed P., 
Kunninarnel House, Kavaratti. 

Amina, aged 42 years, DIo. Aboobacker, 
Theldapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada House, Kavaratti. 

Raziyabi, aged 33 years, Dbo. All, 
Kunnumpuram House, Kavaratti. 

Shamshadbegum, aged 31 years, D/o. Kuttiyammed, 
Kunnam 1-lOuse, K.varatti. 

Jameela, aged 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillarn, Kavaratti. 

Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam House, Kavaratti. 

Abdul Rasheed aged 23 years, Sb. Hasainar, 
Umbiyapura House, Kavãratti. 

Hussain ft,.aged 43 years, Sb. Kunhi KunhiP., 
Biranihoda 1-louse, Kavaratti. 

MohammedaliT .P., aged 35 years, 
Sb. Abooba.ker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam 1-loOse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P., 
Chonam Hou$, Kavaratti. 

Mohamiiied Raft, aged 37 years, S/a. Harnzath Haji A.P., 
Molokepura House, Kavaratti. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Rahee!m aged 34 years, Sb. Abdu Rahiman, 
Aynepura Hoi.ise, Kavaratti. 

Mushin, aged:39 years, Sb. Nallakoya, 
Kuttithayapura House, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Thararninakeura 1-louse, Kavaratti. 

Faize! Hussain, aged 37 years, Sb. Shahul 1-larneed, 
Palamkakkada 1-louse, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kavâratti. 

Shihab, aged 35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Aman, aged 37 years, Sb. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A., aged 30 years, Sb. Khader, Again House, 
Kavaratti. 

Firozkhar, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashirn M.I., aged 33 years, Sb. Attakoya, 
Mukriya 111am 1-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiypura Houe, Kavaratti. 

C.P. Abdul Razak, aged 42 years, S/o. Mohammed, 
Chamayatha-ira 1-Iuse, Kavaratti. 

K. Abdul Rash eedu, aged 42 years, Sb. Harnzath, 
Kunhibiyoda,House, Kavaratti. 

C.P. Raheem, age'd 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P. 1-labeeb Rahmari, aged 43 years, Sb. Khalid, 
Me1athiruvathaçura House, Kavaratti. 



Moominath, aged 37 'ears, D/o. Kidav, 
Neliyarnpura I-Ioue, Kavaratti. 

Halima; aged 35 years, DIo, Koyamma, 
ThaleekepuraHouse, Kavaratti. 

56, Sayed Abdul Raheein, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarmanooda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Hamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb, Aboobacker, 
Puthiya Kurinarnkalarn, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura I-1ous, Kavaratti. 

Seethi Koya, aged 39 yeats, Sb. Cher'iyakoya, 
Edanilam I-louse, Kavaratti. 

Mariyornmabi, aged 36 years, Dbo. Mohammed, 
Katti kulam House, Kavaratti. 

Mohanmed Shah, aged 33 years, Sb. Ahammed Ilaji, 
Pakichipura HOuse, Kavaratti. 

Mube.ena, aged 23 years, Dbo. Sayed Poo, 
Ne!iyamputa House, Kavaratti. 

Sa!rna,aged 22 yea.is, Dbo. Cheriyakoya, 
Vadakii.a puta House, Kavaratti. 

Muhammed,ag'ed 32 years, Sb. Attakoya, 
Vadkilaputa, Kavaratti. 

Sairahanu P.E., aged 31 years, D/o. Sayed Shaik Koya, 
Madal 1-1ous, Amirii. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
Puthiya Manzil, Anlini. 

Cherikoya ;  aged 41 yeats, Sb. Abdul Khader, 
Pandatäm 1lose, Amini. 
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Cheriyakoya ;M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadmath 

Shafee V.P., aged 39 years, Sb. Ismail, 
Vadakki lapura I-Iouse Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Maha!, Kadmath. 

Shahu! Hameed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Chcriyakoya, P uthiyathano da  House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada 1-Ioiise,An&oth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Hajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal Rouse, Ardroth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
AIiyathammda Bithathabiyyapuram House, Androth. 

Asma, aged 3' years, U?o. Koyamma A., 
Mayyampokkda House, Androth. 

Shahnaz Beegum C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 yeats, Dbo. YousafM.P., 
Achaminada 1-louse, Androth. 

Khaulath L, aged 38 years, Dbo. Nallakoya T., 
Lavanakkal House, Androth. 

Balha 1'., aged 37 years, D/o. Pookunhikoya, 
Thailath 1-louse, Androth. 

Rahamth P., aged 42 years, Dbo. K ya  Kiadve, 
Pathada House, Androth. 



S 
Naseera. Banu M.K., a.ged 40 years, DIo. KunFi Koya, 
Moo!akd 1-Ióuse,Androth. 

Kadee.s1mnbi L., aged 40 years, DIo. Seethi M., 
Lavana&a1 House, Androth. 

Sarommabi T.., aged 43 years, DIo. Aboobacker, 
Thachery: Hoise, Androth. 

Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P, 
Lavanakkal House, Androth. 

Aysurnniabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery House, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Androth. 

Safiy .M., aged 39 years, DIo. Nallakoya M., 
Mathfl:Uousé, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
Mathil.House, Androth. 

Hussaili P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husaii, E.K., aged 48 years, Sb. Seethikoya 
Edayakkal House, Androth. 

Sayeedohrnmd Koya L., aged 54 years, Sb. KaderP., 
Lavanka1 14ouse, Androth. 
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102. Hussäii K., aged 50, years, Sb. Sayeed Bhkari T.M., 
Kunnashada f-louse, Androth 

103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 
KunñUñ'angq'.Hous'e, Androth. 

Subaidabi, aged 37 years, D/o. K.K, Sayedmohammed, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn 1-louse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Voodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus  

The Administrator, 
Adrriinistration of the Union Territory of Lakshadweep, 
Kavaratti - 682 5.55. 

[)irectpr of P'anchayats, Department of Pancliayáts, 
Administration of the Union Territory of Lakshadweep, 
Kavarati —682 555. 

3 	I)irecor, Department of Labour and Employment, 
Admrustration oi the Union Territory of Lakshadweep, 
Kavart'ti - 682 555. 

4.Depaitment of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

[)epartrnent of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director— 682 555. 

[)epai;tnnt of Women and Child Deve1opm,nt, 
Admin1  istration of the Union Territory of Lakshadweep, 
Kavçc ti, ieprescnted by its Director —682 555 

7 	Departinent of Fisheries, Administration of the Union Territory of 
L aksh.dweep, Kavaratti, represented by its Director - 682 555 

8. 	Departilnent of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



roll 

S 
Lakshadweep Khadi and Village Industries Board, 
Kavaratti, represented by its Chairman - 682 555 

Revenue SuI Divisional Officer, Kavaratti Island - 682 555 

11 	Sub Divisional Officer, Amini Island - 682 554 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

13 	I akshadv'eep Disti ict Panchayat, District Panchayat (HQ), 
Kavaratti, 	i 

represented by its Chief Executive Officer— 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its 
Exeôuik'e Oftiöer 682 551. 

Village (Dwe'ep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555. 

16, 	Village (Dwep) Panchayat, Amini Island, 
represerfted b Y. its Executive Officer - 682 554; 

Village Dvep) Panchayat, 
Kadarnath Island, represented by its 
ExecUtie Officei - 682 553 

Village (Dweep) Panchayat, 
AndrothIsland, represented by its 
l'xecutive Olficei - 682 552 	 Respondents 

[By Advocate: Sri S. Radhakiishnan (Rl-8 & 10-18)] 

58. OA3921013 

I lussain, Sb Aboosala, 
Sara1mappada (Konchukakada) House, 
AgatI, resntly working as Cleaner, 
RGS Hpitai, Agatti 

2 	Shukoor, sib late Kidave, 
Pakrumuard.a !IOuse, Agathi, 
Presently wqrking as Cleaner, 
RGS Ho 1pital, Agatti. 

3. 	Lathed, S/Auakoya, 
Kalkandiyoda J1duse., Agathi, 
Pieent1y working as Cleaner, 
RGS 1-lospital, Agatti 
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Harneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS l-lospital,Agatti. 

Subaida D/&Mohamed, 
Kulalioda House, Agathi, 
Presently working as Cleaner,. 
RGS Hospital, Agatti. 

Hajara, D/o late Hyder, 
Beepapada House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospita!, Agatti. 

Sheernabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Abida, D/o 1-larneed, 
Makkiyachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, D/o Moharned, 
Koylarn I louse, Agathi, 
Presently worldng as Cleaner, 
RGS 1-lospital, Agatti. 

Sulainn, S/6 l-larnza, 
Kalartthiyoda House, Agathi, 
PresIIy woking as Cleaner, 
RGS l-lbspital, Agatti. 

Mahamopd, /o Koyassan, 
Amperpally House, Agathi, 
Presently w6rking as Cleaner, 
RGS Hospital, Agatti. 

Saifulla, S/q. Abdurahirnan, 
lVlariyathoda House, Agathi, 
Presently working as Cleaner, 
RGS Hspital, Agatti. 

Abrjla1, Sb late Harnza, 
N411iJ11An H'quse, Agathi, 
Prs.nly, wçirking as Dhobi, 
RGS l-1pitàl, Agatti. 

1 
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14. 	Abdulkdcr;S/o Ufnrner, 
Bi1tç1 House, Agathi, 
Pren't1w

9f
Jing as Dhobi, 

RGS T1spil' Agatti. 

15, 	Abdulla, S/oKhalid, 
Kandavar Gothi 1-louse, Agathi, 
Presently work i ng as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

1. 	The A.diiiinitatr, 
Union ferr try of Lakshadweep, 
Kavaiatti 682555 

2 	Ihe Chaiipcison, 
Villagc (Dep) Panchayat, 
Agatti lsland Union Territory of Lakshadweep 682553 

The MdicalQfficer in charge, 
ComiVuni ly !iealth Centre, Agatti Island, 
Union leuitoiy of Lakshadweep 682553 	 Respondents 

(By Advocate Sii S. Radhakrishnan (Rl&3)) 

59 	OA39/2013 

J 	I 

C lvfullakoya, aged 44 yeais, 
Sb 0 Snj, CI,ekircyarnrnakada House, 
Kadamat, Skilled Labouier, 
Office of the Assistant Engineer Electi ical, 
Eecfricàl Si.ib Division, Kadamat. 

K.P. ia1aliddecn, aged 41 years, 
Sb l-laneedMadkinachetta, Kattipura House,. 
Skill ed ; l.abui'er, 
Offlc'.oh Assktant Engineer Electrical, 
Ele.cti.ai  Division, Kadarnat. 

3 	K P Iathh, agcd 31 years S/o late Nallakoya 
Kunhipid'1 louse Kadamat, Skilled Labourer, 
Officcl 	Assistant Engineer Electrical, 
Electriëal S 	Oivis ion, Kadarnat. 

B.M. A,adul,la, aged 42 years, So Harneed Melachctta, 

• 	 ';:.: 

• 	- 	S 	 S S  
• 	 . 	. 	 S.  

S__ 



I 
BioiñnadHouse, Kadarnat, Skilled Labourer, 
Ofe d [thessistant Engineer Electrical, 
Electrical Sn Division, Kadamat. 

5. 	K.P.K•uhhikva, aged 41 years, S/o late Hassainar, 
•Keelàcheriy House, Kadarnat, Skilled Labourer, 
Office. 	Engineer, Electrical, 
Eleótribal SUb..Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj.) 

The Administrator, 
Un ion Tervitor.y of Lakshadweep, 
Kavaratii-6825 55. 

2. 	The Director. of Panchayat, 
Department of Pãnchayat, 
Admin.l .stration of Union Thrritory of Lakshadweep, 
Kavaratti- 682 555. 

3. 	The Chief Executive Officer, District Panchayat, 
Kadamat-682 556. 

4. 	The Asistant Engineer, Electrical, 
S1.4h Division, Kadamat-682 556. 

5 	1 he Chaupei son 
Vi l:le' iep Panchayat, Kadamat-682 556. 

(By Advocate Sii'S Radhaknshnan(R1-4)) 

60. OA 39/01 

I. 	U.P.Jan1l/ç  CO. Koyamma, aged 39 years 
worli 	à$killed Labourer, 
Aniha1.Hubandry Unit, 
Union 1eiitoiy of Lakshadweep, Kalpeni 682 557 
and iesiqint Umprampappada House 
1Ki1•n,d-682 557. 

T.P.Mi1c.y, S/o late M.K. Harnzakoya, aged 43 years 
workis Skilled Labourer, 
AnimUF rlustandry Unit, 
UiiiohTerritbiy of Lakshadweep, Kalpeni-682 557 
and icsiding at Thithiyapada House, 
Kalpéni Islarid-682 557. 

M. Hyder, S/P late M.K. Yousef, aged 43 years 
working.s qual Labourer, 
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S 
AnimaiHis.bahdry Unit, 
Union.Jeritr' of Lakshadweep, Kalpeni682 557 
and residingt: Manchiyanarn House, 
Kalpeni Islaiid-682 557 

4 	K 0 Mohamned lbnu Jaffei, S/o K P Sayed, aged 44 
years, 'oi king as Casual Labourer, 
Animal FJusbandry Unit, 
Union Tiiitoiy of Lakshadweep, Ka!peni-682 557 
and residing t Kakatchiyoda House, 
Kalpeni Iland682 557. 

M.K. Naseer,.SIo P.Cheriyakoya, aged 33 years 
workin.g as Casual Labourer, 
Anithal Husbandry Unit, 
Union Te ri- i-t6ry,o f Lakshadweep, Kalpeni-682 557 
and residing t MaLnmikakkada Houe., • 
Kalpeni Islard68257. 

M. Kaläm, S/oM.C. Muthukoya, aged 34 years 
woikirgasCasual Labourer, 	V  
Animal Husbandiy Unit, 
Unii Tei i itoty of Lakshadweep, Kalpeni-682 557 
ancUesidint Maial House, 
Kalperu 1slhrd-682 557 

K.K: M.bhathiied Rafeeque, S/o V.K. Kojankoya, aged 45 
years, working as Casual Labourer, 

Animal 1-lusbandry Unit, 
Union TeVrritory  olLàkshadweep, Kalpeni-682 557 
anrcsidi n .t Kandamkalarn House, 
Kal3eni 1lnd-682557. 	V 	 V 

8 	N'l Iuniik'a, S/o late M C Ahmedkunji, aged 47 years 
wOiisual Labourer, 
Anira1Iusbandiy Unit, 

of Lakshadweep,VKalpeni682  557 
Maral House, Kaleni Island682 557. 

K.Q. Abdul Salarn, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
UniOn Territ9r.'. of.Lakshadweep, Kalpeni-682 557 
and, resid,ing  at Kakatchiyoda House, 
Kalpén lslaid-682 557: 

P.P;t4utthaia, S/o late Sayedmuharnmedkoya, 
agd..47'i, working as Casual Labourer, 
Anhl usbindiy Unit, 

••: 
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TheAdiinisrator, 
Union hen it1y of I akshadweep, 
Kavaiath68 55 

The Director.Of Panchayat, 
Departhent 	Panchayat, 
Administratin of Union Territory of Lakshadweep, 
K avaratt 1-682 5 5 5 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

62. 0A40012Q13 

1 	P.PSiraj ad 44 years,S/o M. Subair, 
PuthiyaYandaam I-louse, Agatti Island, 
Union !'erritory of Lakshadweep. 

Nouhâd Au ged 32 years, Sb U. Sabjan, 
Kela Sararniia Pada, House, Agatti Island, 
lJnion Tcrritpry of Lakshadweep. 

M.I. AbduLNasr, aged 28 years, S/o M. Abdul Rahiman, 
Mela:orn 1: ouse, Agatti Island, 
iiiid Trritory of Lakshadweep. 

4.i p Khalid, aged 30 ycais, S/o Kidave, 
Iviela I1lam1-Iouse, Agatti Island, 
Union eii,toiy of Lakshadweep 

5.K.c.: A5c1uLShukoor, aged 38 years, S/o Kasmi, 
• Karyarnac letta.HOUse,.Agatti Island, 
Union crritçry of Lakshadweep. 

6. 	M.P. ianddin, aged 27 years, S/o M. Abusala, 
M.e'lapüia. 1I)4sC, Agatti Island, 
Union I n itoty of Lakshadweep 	 Applicants 

(By Advocate ii 'N Anilkumai) 

Vei sus 

The Adthihist,rator, 
lJnion . Tcrrito. ry of Lakshadweep, 
Ka'4ratti.-6855I 

The Chaii;pçisofl 
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Union '1 erritoly of Lakshadweep, K1peni-682 557 

and residing at Pokkarappada House, 
Kalpeni Island-682 557. 

(By Adv6ce: Sri 7.1TUnnikrishnan) 

Versus 

1. 	The Adrninisrator, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

Applicants 

S 

2. 	The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

3 	1 he Chief Executive Officer, District Panchayat, 
UniOn Territory of Lakshadweep, 
Kavaratti,-682555 

4. 	The Vccrinary Assistant Surgeon, 
Village Dweep Panchayat, 
Kalpeni-682 57 

(By Advocate: Sri S. Radhakrishnan) 

61. 0A395/2013 

Sainul Abid, Sb Yusuf, aged 40 years, 
Cheriyrrin11ala House, Kadarnat, 
1-1 Q, 

1. 
 Per Disfrict Panchayat, Kadamat. 

Abdul Shukóo, Sb ayed Au, aged 41 years, 
U kkayachett. 1-louse, Kadamat, 
Bus 1)r1vr, District Panchayat, Kadamat. 

M. Khalid, S/0 Nadeer, aged 43 years, 
Madurakarn House, Kadarriat, 
1-lelper, [)istrict Panchayat, Kadarnat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Kecrti Mahal I-louse, Kadarnat, 
1-1e1pr District Panchayat, Kadamat. 

(By Advbate: Sri R. Sreeraj) 

Versus 

Respondents 

Applicants 
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Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$ 1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

	

5, 	The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

	

6. 	The Deputy Collector/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha N.P., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

	

2. 	Affefudheen AK., 
S/o Cherikoya K, aged 30 years, 
Akkara (1-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

The Chairperson, 
Village (Dweep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Ranchayath, Kavaratti-6825 55. 

3 

295 

Applicants 



4. 	The Director, 
Department of Science & Technology 
Kal pen i. 

(By Advocate: Sri S. Radhakrishnan (R1,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anirnal 1-lusbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti .-6825 55 

Director of Panchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
1-lomeopathic Attender in Horneopathic Unit 
Kiltann Dweep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

. 

Respondents 

Applicant 

Respondents 

Applicant 



  

ki 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 	 S  

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Diiector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareern C., aged 42 years, Sb 'Subir P.P., 
Chonarn House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiyä 111am, Agatti. 

Mbhammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

}-Iafsath M., aged 46 years, D/o Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura I-louse, Agatti. 

Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal I-louse, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 

Respondents 



s3, 	 S 

	

10. 	Saromma M., aged 39 years, D/o 1-Iarnza, 
Mariyathoda House, Agatti. 

	

I. 	Ashraf A.K., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

	

12. 	Abdul RazzalK R., aged 33 years, S/o Hamza U., 
Roullammada 1-louse, Agatti. 

	

3. 	ShalTahi PP., aged 36 years, D/o l-Iamza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

	

I . 	The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6•82555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kayaratti-6.82555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratli-682555. 

	

. 	Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: S1i S. Radhakrishna) 

	

67. 	0A4441/2013 

A boosal ih, S/o Rasheed Koya., 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri ShabuSreedharan) 

Versus 

Union lerritory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island Pin- 682555. 



S 
The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Paichayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchaypt, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-larneed K., S/o Abdul Rahman, aged 36 years, 
Keelazillarn 1-1) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K,, S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Wof'kiig as Casual labourer in 
Lakshddweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadwcep Building I)eveloprnent Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kiltn island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building Development Board, 
Kiltan. 	 . 	 Applicants 



S 
(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti 

Director ot Panchayat, 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakiishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sal math 
D/o, Siyed Koya 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti - 682 555. 

The Director (Services) 
Administration of'th Union Territory 
of Lakshadweep (Secretariat), 
Kavaratti 682 55. 

I)epartmei.t of Science and Technology 
Union Territory of Lakshadweep, 
Kavarthi - 682555. 
Representd by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. OA 492/2013 



K. Bushra Begum, WIo Hakeern, 
Aged 27 year, Casual Labpur, 
Office of the Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 	 / 
Union Territory of Lakshadweep, 
Kavaratti Island, pin- 682555. 

	

2. 	The Di ector of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavartti island- Pin- 682555. 

	

3, 	The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Arnini. 
Union Territory of Lakshadweep-682 552. 

	

4. 	The Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -682552. 

(By Advocate: Sri S. Radhakrishnan (Ri -3)) 

71. OA 499/201 

Rahmath Beegurn Keelakunnikkam, 
W/o. Mohammed BK, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Kcelakunnikkarn House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN - 682 556. 

2. 	Mohathiied Shafi Qraishi Malika, 
Sb. M. Sayedali, 
[)ata Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at Malika 1-louse, 
Kadamat Island, 

Applicant 

Re spo ii dents 



I 

(02- 

Union Territory of Lakshadwep, PIN - 682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depai'trrieiit of Rural Development) 
Kavaratlil. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National RuralErhployment Guarafltee Act ;  

Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

Muthu:lKoya K 
CasuaLLabour, Street Light Maintenance 
\/illagéDweep Panchayath, Amini island 
Union Territory of Lkshadweep 
Perrnaient addi'ess Kunninamel House 
Amini Island, Union Territory of Lakshadweep 
Pii'i 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Adinistiatoi 
Union .iritor' of Lakshadweep 
Lakshàyeep Admi ñistiation 
Kavai'afti - 682 555 

The Executive Enginee" 
'(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555, 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

'[he Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union Territory of Lakshadweep —682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Arnini Island —682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavai'atti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A NC). 509/2013 

I. 	Ma1eeh.i I3eegum K.C. 
DIo. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
DIo. 1Iamzakoya 
Kandlath I-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

AyshaBegum P.V.K 
D/o. Yakoob P.1K 
PuthiyPentamveIi Kad 
Androh.. 

Rahmaih Beegum 1 
D/o. Hamzakoya PA 
Kunhal i 1-louse, Androth. 

Thah ira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
Androth. 

Subaida A. 
D/o, Syed Mohammed M. 



- 

(. 
	

S 
Aliyathara 1-louse, Androth. 

Fathimathu Suhurabi P.V.K 
DIo. M ajeed P.V.K 
Pentambeli Kad, Andioth 

Siyad Khan L. 
S/a. Kunhikoya A. (Late) 
Kandilath House, Androth. 

Raisa K. 
D/. Badarudheen Melechetta Mechery 
Kadiyarnmada 1-louse, Androth. 

1-laseena Beegum C.P,l 
D/o. Abdulla M.J 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsabi PUP 
D/o. Fàkarukdheen K. Cheriyadam 
Ummathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

1 . 	The Administrator, 
Adrninitration of the Union Territory 
of LaksFadweep, Kavarathi - 682 555. 

2 	Dnectate of Industiies 
Union :Trritory of Lakshadweep 
Kavarthi, represented by the 
Director of Industries —682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Ad-vacate: Mr. S. Radhakxishnan) 

'74. 	OA 510/2013 

l-laseena. Haseenabi Therakkal 
I hei akkai 1-louse, Kadamath 
Data l3,Ly  Operator 
Vi 1Iagweep Panchayath, Kadamath 	 Applicant 

(By Advocate Mr.R.Sreeraj) 



, . 

\/ ersu S 

The Administrator 
Union Territory of Lakshadweep 
Kavarai.ii - 682 555 

The Director of Panchyath 
Deartment of Panchayath 
Adminisu'ation of Union Territory of Lakshadweep 
Kavarat'ti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayáth 
Kadama - 682556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGN.REGA 

Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhaki'islThan (RI -3,5&6) 

75. OA 557/2013 

K.V.Nasecr 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

K,P,Dawood 
Kilappui'a 1-louse, Ki Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 ; 	 Applicants 

(By Advocate: Mi'.R.Sree;'sj) 

Versus 

'[he Aclministi'ator 
Union Territory of' Lâkshadweep 
Kavai'atti - 682 555 

2. 	'F he Director of Panchayath 



-- 

106. 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnari (R1-3 & 5) 

76. OA 566/2013 

L 	SafiyathS 
Cook, Government High School 
Kadamath 
Residing at Pal lam, Kadarnath Island 
Union Territory of Lakshadweep 

P.P.Isrnail 
Cook, Government J.B.School 
Kadarnath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
lesiding at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
K ada math 
Residing at Kunnumpura 
Kadamath Island 
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6. 	Iirnmer P.P.1 
Cook, Government J.B.School 
Kadarnath 
Residing at Alikothapura 
Kadamath Island 

7 
	

l-IidayaihullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Island 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kamath 
Residing at Biriyommada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
U ni on Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 
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JOB S 
Government J B School 
Kadamath - 682 556 

4, 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan ) 

77. OA 567/2013 

1-labeebulla P.M 
Puthiya Malika House, Kadarnath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath lsland 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director oiPanchayath 
Department of Pa.nchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Principal 
Government Jaaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Marikilam House, Kavaratti. 

11abusa 
Alachapada, Kavaratti. 

Yacoob 	• 
Kaladi I-louse, Kavaratti. 
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Muhammed Salih 
Aynepura House, Kavaratti. 

Fareeda Beegam 
Molokepura House, Kavarátti. 

Saleem 
Pallicham 1-louse, Kavaratti. 

Bamban 
Nambicharn House, Kavaratti. 

Sayed Abdullakoya 
Chendi pura House, Kavaratti. 

10, 	Nafeesath.bi 
P.00diyam House, Kavaratti. 

Jarnaliyath 
Thirinipura House, Kavaratti. 

Fazeela Beegurn 
Kannipura 1-louse, Kavairati. 

Ummer 
Thirinikad House, Kavratti. 

Firozkan 
Athnachamrnada House,!KaVaratti, 

Jaffer 
Marikilarn House, Kavattti. 

Arnanulla, 
Mela 111am 1-louse, Kavrãtti. 

Sirajudheen 
Molokepura I-louse, Kaväratti. 

Hiyasudheen 
Chamayathapura 1-IouseKavaratti. 

Fathahudeen 
Kadapurathaba House, Kavaratti. 

Muneer 
Kui'ti papepura House, Kavaratti. 



H 	
. 

Ashik 
Puthiya Al ikom I-louse, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House,iAndrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamnhar l-lussain 	I I 

Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura 1-louse, Kavaratti, 

Hazarath 
Chungam House, Kavaratti 

Khalid 
Thottathapura I-louse, Kavaratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniOn Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Adm mi stration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandiy 
Department of Animal Husbandry 
Administration of UnionTerritory of Lakshadweep 
Kavaratli - 682 555 

Village (Dweep) Pancha'àth KavarattI Island 
represented by its Executive Officer, 

App! icants 



I 	
iiI1 

Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Ki!than 

	

2. 	Smt.SulfabeegUm 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadarnath Island 	 Applicants 

(By Advocate: Mr,P.V.Mohanan) 

Versus 

	

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and 1nformation Assistant 
Public Library, Kilthan Is1nd 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (H), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Panhayath, Union Territory of Lakshadweep, 



Kavaratti Island, Pin - 682 555. 	
S 

The Chairperson, Village (Dweep) Panchayath, 
Kiltari island, Union Territor'of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Library, 
Ki Itan Island, Union Territoryof Lakshadweep, 
Pin - 682 558. . 	. ,. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A63412013 

Malikdeenar, aged 21 yeas, S/o. Hamzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

I. 	The AcIm in i strator, 
Administration of the UnionTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, -. 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration olthe 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Direôt.or —.682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhaki 

Applicant 

Respondents 

82. 	0A63512013 . 

Fathahudheen K.P., aged 40.years, Sb. Sayed Muhanirned Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, Sb. Abdulla, Mariyathoda House, 
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Agatti. 

K.M. Shahida, aged 40 yeaers, DIo..Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Arnina, aged.46 yearIp. Abdul Rahman, 
Kuttiyam Mukriyoda Houe'Agãti 	App! icants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti682 555. 

Director f Health Services,H 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge,:..i/.'. 
Community Health Centre, Agatti - 682 553 

Medica? Officer i n  Charge,: R3ivGaflth) Speca)ty Hospta\, 

Agatti-682 553. 

Village (Dweep) Panchayät, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan),. 

83. OA 791/2013 

Fareeda l3eegum Ml., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri.K..B..Gangesh) 

Versus 

The Administrator, 
Administration of the UnipTtritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 	:. 

Department of Panchayat 
Administration of Union Territory of Lakshadweep, 
Kavaratti - 682 554. 

11 



3 
	

Project Manager, Desiccateçoconut Powder Unit, 
Lakshadweep Development Corporation Ltd., 
Agatti, Kavaratti —682 554., 

ri 
	

The Deputy Director (Adrn.), Lakshadweep Development 
Corporation, Kavaratti 682 554. 

5. 	Village (Dwe.ep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 

(By Advocate: Sri S. Radhaksishnh) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi. M.P., 
\/aliyapura 1-louse, Kilthan Island P.Q, 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 
-; 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Respondents 

App! icant 

Dirctor of Panchayat, 
Department of Panchayat, 
Administration of UT of Lkhdweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 1 	 Respondents 

~ 	. 

85. OA 880/2013 

Muthukoya NP 
Nalakapura, Kiltan Island. 
Union Territory of Lakshdwe- 682 558 

(By Advocate: Mr. Shabu Si'eedharn) 

Versus•' 

1. 	Union Territory of Lakshadweep represented 
by the Administrator 	: 
Kavaratti Island - 682 555 

App1 i cant 
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Director of Panchayatl4 
• 	Union Territoiy of Lakiàdweep 

Kavaratti Island - 682 555 

The Senior Adminjstrae Officer 
Education (District Parkhyath) 
Union Territory of Laksi4dweep 
Kavaratti Island 682 555 

The Principal 
Government Senior Sedaiy School 
District Panchayat, KiltnIs1án 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishha): 

86. OA 898/2013 

K.C.Abdul Khader. 
Kulikaraya Chetta Hou 
Chetlat Island 	Y 
Union Territory of Laksh.d- 682 554 

(By Advocate: Mr.Shabu Sreehaiar)s 

Respondents 

Applicant 

Versus, 

Union Territory of Laksh de represented 
by the Administrator 
Kavaratti Island —682 555 

'['he Director of PanchayaW:: 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Adminjstratjve Officer 
Education (District Pancháyath) 
Union Territory of Laksl'iadweep 
Kavarattj Island - 682 551': 

The Principal 	: 
Government Senior Secdndary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: Mr. S.Radhakrisi'rnan) 

Respondents 



• 	 •.. 

87. OA 904/2013 

Kadeeja C.P 
Cheriyapurakad 	

0 

Kalpeni Island 	: 

(By Advocate: Mr.K.B.Gangesh) .  

Versus 

1. 	The Administrator 	0 

Administration of the Union Territory of Laj<shadweep 
Kavaratti - 682 555 	

0 

Applicant 

. 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural development) 
Department of Rural Development 
Administration of the Union Territory 
of Lakshadweep, Kavarattj' - 682 555 

(By Advocate: Mr.S.Radhakr.ishnan). 

88. OA 905/2O13 	
0 

Abdul Khader C. 
Chekkiriyammada House • 
Agatti Islarid 

Buar Jamhar T.P 
Theklapura House 
Agatti Island 

(By AdvoLate Mi K B Gangesh) 

Versus 	0: 

The Administrator 	: 0 

Administration of the Union:Tei+jtory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths • H 

Administration of the Union;.Tertitôry of Lakshadweep 
Kavarattj Island - 682 555 	.: .... 

Respondents 

App! icants 



Project Managei 
Desiccated Coconut Pok'der Unit 
Lakshadweep Develop mf e'rit Corporation Limited 
Agatti, Kavaratti - 6855 

The Deputy Direct6r (kdrnn) 
Lakshad weep Devel of thit Crporati on 
Kavaratti - 682 555 

Village (Dweep) PancFayath 
Agatti Island representd by its 
Executive Officer - 682553 : 

(By Advocate: Mr.S.Radhakrishnan). 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

. 	 . 

SaifullaM,I 
Melaillam House 	V 

Kalpeni Island 

Kunhikoya M.V 
Mathil Valiyammada House. 
Kalpeni Island 

Kidave K.O  
Kakkachiyoda House 
Kalpeni House 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682,555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 55: 

Lakshadweep BuildingDevelopment Board 
Union Territory of Lakhadweep 
Kavaratti represented ly its Secretary - 682 555 

H 

Respondents 

Applicants 



The Technical Officer 
Lakshadweep Building Development Board 
Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

1. 	Mohammed Ashik 
Pa!liyat 1-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682:554 

Applicants 



T 
Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer .682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. 0A952/2013 

Abdul5alarnN.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer, 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohamrned 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
l-Iamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — IlO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 



4. 	Junior Engineer, 

	
t2 	

Q 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

Abdul Khader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Aplicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti 	682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkularn I-louse 
Kalpen.i Island 
Union Territory of Lakshadweep 

Mohammed Iqba] KPV 
Internal inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Unior Territory of Lakshadweep 



Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
P.entamveli House 
Kalpeni Island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 68.2 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 82 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-lariraj M.R) 

Versus 

TheUnionofindia 
icepkeSented by the Secretary to 
GovêPment of India, 
Mihistry of Home Affairs 
New Delhi —110001. 
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The Administrator 
	 S 

Union 'I'erritory of Lakshad weep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartrnent of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

l-lon'ble Mr.Justice A.K.Basheer 1  Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engagedldisengaged by Village/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	The common grievance of all the applicants is that their services are not 

bcing regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case ol'a 

few others who ha ,,e he,7 retrenched on completion of the period of engagement, 

the prayer is for issue direction to re-engage them. 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the •cases, the 

applicants have been engaged to work in various departments under the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others. - .2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

Secretary Slate o/Karnalaka & Others Vs. Umadevi and Others - 
(2006) 4 3CC 1. 

State of Rajasihan Vs. Dava Lal - (2011) 2 SCC 429. 



3. 	Satya Prakash and Others Vs. State of Bihar and Others - 
	 S 

(2010)4 SCC 179. 

4 
	Official Liquidator Vs. Dayanand and Others - 2008) 10 SCC I. 

5 
	R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

6 
	Jeemon Vi?. Vs. State of Kerala - 2012 (1) KHC 397. 

7 
	Stale of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, 	Industries, 	Environment & Forests, 	Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants 	in OA 299/2013 and 47 

applicants in QA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 ot the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

8. 	It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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10as been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

Some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

mut make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Nanjundappa - (1972) 1 SCC 409 & B.N.Nagarajan - (1979) 4 scc 

507 - as a one time measure. 
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A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

In Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of A riicles 14 & 16 of the Constitution of india are 
required to be scrupulously followed. When a departure is 
made jhr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, i/is imperative that the same must he done within the 
Jur corners of the delegated power by the authority 
concerned. 

In the above case (l-larminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed that initial appointments of the appellants were made in gross 

vio1atior of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In Nanjundappa (Supra), the ApexCourt had held thus:- 

"I/the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitutioi, illegality cannot be 
regularized. RaifIcatioh or regularization is possible of an, act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointnent. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

16. 1  Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not, require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other. sponsored by the 

Central Governmept or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 
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any data as regards the actual requirement of employees in various 

departments! under them. It 	has 	been 	noticed that 	in 	some of the 

departments, the casual employees have been working apparently against 

regular posts for years together.. Why is it that such posts are not identified and 

sanctioned? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicats have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

• the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Vi1lage/•weep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Labourer (Grant of Temporary Status & Regularizalion) Scheme, 
1998and prescribe it prospectively to the Panchayals for granting 
temporary status to casual labourers as per the parameters of the 
schthie. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayals for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayats in respect of at least two third of 
ih'.regular vacancies in Group D which wodd be kept reserved for 
the regularization of the casual workers under the scheme. 

df. No casual workers, including the applicants, who are in the 
ser,'ice of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
forfresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



• 	 . 	 . ---.-- 

Tw 

Tribunal in Original ApplicationSNô. 12 9 7  & l8 of 1998 had rejected an 

identical relief claimed by some other casual labourers, holding thus:- 

"We have carefully perused the pleadinEs and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective island Council might have with or 
without proper authority fro.rn the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us.. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by t,he administraiio/ and that would ma/ce all 
the d/jerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have, accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dai4y rated 
wages to the unemployed local persons.................. 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the AdministratiOn of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U. T. Administration to 
prevent misapplication of funds granted to the Village/District 
Panchaya' for developmental purposes towards expenditure on 
account of wanton appointments of staff, against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption. of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Benh:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary  status to 
casual labourers. The direction given to the Panchayai not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fill within the jurisdiction of the 
Tribunal. Further direction given to the Panchayaz that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in GA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. It is fairly conceded by the learned counsel 	for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairpersofl of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statment, inter-alia, that termination of services 

ofthe applicants in the above case is exclusively \vIthin the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Artic'es 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notification 

in support of the argument that thePanchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appeal's for the applicants in some ol' the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works 'ike 	road 

construction/repair/maintenance 	water 	supply, 	drainage, 	local 



development works, primary eduçaticn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguiients advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

havebeen working on casual basis for a large number of years. it has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed,' in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or .vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of just ice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the inlervenlion of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till row, by a common order on 41h  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10'years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatmä 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the MGNRGS scheme 

Those who are mere casual labourers-not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimurri of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of wbrk and hereagain, fler giving them a notice of two 
weeks before disengagement. 	. 

In respect of (c), if the scheme under which the casual 
labOurers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. withmoré than ten 
years of service or with specific qualification such as matriculation or 
the like (here statedto be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the; Administration, has also sought to rely on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/202, contending, inter-afla, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without, any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However,, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no roorr for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

equally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecesry legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have been toiling 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

OrigInal ApplicatIon .Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordes in force as on today shall remain extended till 

April4,2014. 
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